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Item No.01         Court No.1 
 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
EASTERN ZONE BENCH, KOLKATA 

(THROUGH PHYSICAL HEARING WITH HYBRID MODE) 
 

Original Application No.88/2023/EZ 
 

Wildlife Society of Orissa      Applicant(s) 
 

Versus 
 
State of Odisha & Ors.       Respondent(s) 

 
Date of hearing: 11.08.2023 
 

CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER 
   HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER 
 
 For Applicant(s) : Mr. Sankar Prasad Pani, Advocate (in Virtual Mode) 
  

 
 ORDER 
 

1. Heard Mr. Sankar Prasad Pani, learned Counsel appearing (in 

Virtual Mode) for the Applicant. 

2. The allegation of the Applicant in the present Original Application 

that Tampara Lake has been designated as Ramsar Site on 

12.10.2021 and even prior to that it was placed in the Wetland 

Atlas prepared by the Ministry of Environment, Forests and Climate 

Change in 2010. It is stated that Chattrapur Town is situated near 

the Tampara Lake in Ganjam District of Odisha within the 

Rushikulya river basin (South-East of Rushikulya River and East of 

National Highways-16). The said Wetland is stated to run parallel to 

the coastline about a kilometer away and is separated by a sand 

dune and built-up areas. The North-Eastern boundary is marked 

by a channel connecting Rushikulya estuary and the South-West 

extreme is marked by Arjyapalli Village.  

3. It is further stated that Wetland has lakes on the Eastern Ghats to 

the North and West while it has the coasts to the East, therefore, it 
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shares unique and common characteristics with both bio-

geographic regions that are the Coasts and the Deccan Peninsula.  

4. It is alleged that permanent construction including Restaurant, 

Hotel, Tampara Resorts and Cottages and so many other concrete 

structures have been constructed within the water area and within 

50 meters of the Tampara Lake. It is stated that the Berhampur 

Development Authority (BeDA) has finalized additional 

infrastructure projects for tourist destination which is also found 

mentioned in the news report ‘Swadesh Darshan’ Scheme of the 

Central Government. The said project includes a jetty, landscape, 

trekking, second food court, tourist reception centre and an 

entrance gate which will be developed near the water body. 

5. The allegation further is that the google earth image of 02.06.2023 

reveals filling-up of the lake area with earth/morrum inside the 

water body for purposes of construction of permanent structures 

inside the water body area of the said lake. 

6. The allegation further is that construction is going on on forest land 

involving Plot Nos. 1357, 1358, 1219, 1357/1598, Khata No.538, 

Mouza-Humuri, Tahasil-Chhatrapur, Kissam-Gramya Jungle. It is 

stated that the Tampara Lake is stated to be situated in Humuri 

Tampara Mouza and spreads over the entire area of 751.3 acres 

which is recorded as ‘Jalaysay-1’, Kisam (Bhulekh Odisha Site). 

7. It is also alleged that Tampara Lake spreads across 337.86 hectares 

(as per data of the Wetland of India Portal) having a length of 5.8 

kilometer and a width of 670 meters. It is stated that the said 

wetland is rich in biodiversity and flora and fauna. The Rushikulya 

Estuary is stated to be a prominent Olive ridley nesting ground. 

8. In our opinion, matter requires consideration. 
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9. Issue notice to the Respondents, returnable within four weeks. 

10. Mr. Tarun Patnaik, learned Additional Standing Counsel who is 

present (in Virtual Mode), accepts notice on behalf of the 

Respondent Nos.1, 2, 3, 4, 5 and 6, State Respondents. 

11. Mr. Apurba Ghosh, learned Counsel who is present (in Virtual 

Mode), accepts notice on behalf of the Respondent Nos.9 and 10, 

Ministry of Environment, Forests and Climate Change (MoEF&CC). 

12. Mr. Ashok Prasad, learned Counsel who is present in Court, 

accepts notice on behalf of the Respondent No.13, Secretary, 

Ministry of Tourism, Government of India. 

13. Mr. Surendra Kumar, learned Counsel who is present in Court, 

accepts notice on behalf of the Respondent No.14, Central Pollution 

Control Board. 

14. Issue notice to the Respondent Nos. 7, 8, 11 and 12, returnable 

within four weeks. 

15. All the Respondents shall file their counter-affidavits within four 

weeks. 

16. Considering the allegations made, we deem it appropriate to 

constitute a Committee comprising of the following Members:- 

i) Senior Scientist, Ministry of Environment, Forests and 

Climate Change (MoEF&CC), Regional Office, Bhubaneswar, 

ii) Senior Scientist, Central Pollution Control Board, 

iii) District Collector, Ganjam, or his nominee not below the rank 

of Additional District Magistrate (ADM), and 

iv) Secretary, State Wetland Authority, Odisha, or his nominee of 

a senior rank, 

17. The Committee shall visit the site in question and submit its report 

on affidavit within four weeks. 
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18. The District Collector, Ganjam, shall be the Nodal Office for all 

logistic purposes and for filing the Committee Report on affidavit. 

19. The Counsel for the Applicant shall serve e-copy/soft copy of the 

Original Application along with all its annexures upon Mr. Tarun 

Patnaik, Mr. Apurba Ghosh, Mr. Ashok Prasad and Mr. Surendra 

Kumar, Counsel for the Respondents within 24 hours. 

20. List on 13.09.2023. 

21. In the meantime, the District Collector, Ganjam, shall ensure that 

no illegal constructions are made and no part of the Tampara Lake 

is encroached or allowed to be encroached. 

 
..................................... 
B. Amit Sthalekar, JM 

 
 
 
 

….......................................... 
Dr. Arun Kumar Verma, EM 

August 11, 2023, 
Original Application No.88/2023/EZ 
AK 
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Governmenl of Odisha
Forest, Environment and Climate Change Department

3q 5l /FE&cc, Dt. a+-as'24No. FE-ENV2-ENV-0006-202q

From
Dr. K. lvlurugesan, IFS

Director, Environment-cum-
SDecial Secretary to Government and

Member Secretary, State Wetlands Authority

Sub

Sri Sujit Kumar BajPayee,

Joint Secretary to Govemment
Ministry of Environment, Forests & Climate Change

lndira Paryavaran Bhawan,

Jor Bagh Road, Aliganj, New Delhi-110003

Recommendation ofthe proposalfor Development ofTourism infrastruc{ure at Tampara Lake'

canjam by Departmenl of Tourism, Government of Odisha under Rule 5(4) read with proviso

to R;le 4(2) of wetlands (Conservation and Management) Rules, 2017 - regarding

Sir,
Wthreferencetotheabovecitedsubject,lamdirectedtoinformyouthattheDirectorTourism,

Department of Tourism, Government of Odisha has submitted a representation on 17 11'2023lot

seeking permission for Development of Tourism infrastructure at Tampara Lake, Ganjam (Copy

enclosed as Annexure-l)

The Director Tourism, Department of Tourism informed that the Department of Tourism had

SubmittedtheDPRamountingtoRs.33.43cr.forDevelopmentofTourisminfrastructureatTampara

Lake of Chhatrapur Tahasil, Ganjam to the Ministry of Tourism (l\'IoT)' Government of lndia under

Coastal Circuilswadesh Darshan (Central Scheme) on 01.03 2016 which was later approved by the

saidMinistryon19.09.2O16.(CopyofDPRenclosedasAnnexureJl)'Asperthesaidproposal,the

aloresaid project was conceived to uplifr the overall economic profile ofthe region and the world-class

tourism infrastructure was conceived and proposed for development in the DPR inculcating the

principles oI'wise use' and sustainable development

tt is pertinent to mention here that, an o.A. No 88/2023lEZ has been liled by wildlife society of

odisha against state of odisha and others before the Hon'ble Nalional Green Tribunal, Eastern zone

Bench, Kolkata challenging the illegal and indiscri'rinate permanent construction on the zone of

influence, water area of the Tampara Lake by reclaiming land from the Wetland by dumping soil into

the Lake and Hon'ble Tribunal has directed the collector & Dlvl, Ganjam that no illegal constructions

are made and no part of the Tampara Lake is encroached or allowed to b6 encroached and to

constitute a committee which shall visit the site in question and the opposite parties to file affidavits

onthebasisofthesitevisitreport.(copyottheorderdatedll'08'2023oftheHon'bleNGT
enclosed as Annexure-lll).

lncompliancetothedirectiondatedll.os.2o23oftheHon'bleTribunal,theCollector&DM,

Ganjam has constituted a committee vide their Notifiation dated 05.09.2023 which visited the site on

Aqe'tlBvewatl&,t
_-_+f_-+ 1-/

To

\
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22.09.2023 and submitted the findings to swA which reported permanent constructions occurs within

50 meters of the Tampara Lake. (Copy of the sile visit report dated 22.09.2023 enclosed as

AnnexureJV)

SubseqUently, the aforesaid DPR ofTourism DepartmentWaS forwarded to the Divisional Forest

officer, Berhampur Forest Division and site Manager, Tampara Wetland for scrutiny of the same

under weflands (conservation and Management) Rules, 2017 to render his considered views on this

matter.TheDFo'BerhampurForestDivisionhasfurnishedhisviewsonlheDPRfol.Development

ofTourism lnfrastructure at Tampara Lake, Ganjam vide his Letter No. 244l4F-1 189/2023 dated 06rh

January,2024 and subsequent Site visit report vide Letter No. 1076/4F.'1 189/2023 dated 086

February,2}24.lt is revealed from the aforesaid si.. visit report that some stilt structures (concrete

Piles) buill under the Tourism cottages are present at site and some stilt slructures (concrete Piles)

havenotbeencompleledduetobanonworksbyHon'bleNGT'However,asregardstosolidwaste

management plant and zero grey water treatment plant, no works have been taken up in the existing

siteatTamparaLakeofGanjamDistrict.(AcopyeachoftheLettersdated06'02.2024and
08.02.2024 enctosed as Annexure'V & Vl).

This matter was placed before the 3d meeting of State Wetlands Authority' Odisha held on

09.02.2024 and the Authority after due deliberations and discussions decided to recommend the

proposal to MOEF&CC for obtaining post-facto apprr-'al on the aforesaid project at Tampara Wetland

site under proviso to Rule 4(2) of the Wetlands (Coqservation and Management) Rules' 2017 (Copy

of the Minutes is enclosed as Annexure'Vll)

It is, therefore, requested to kindly Gonsider the matter for grant of post-facto approval on the

aforesaid project.

Yours faithfullY,

,^ .- -1

Encr: As above .-tt 1 , j'l
. Director, EnYironment-cum-

Special Secretary to Govemment

and Member Secretary, State Wetlands Authority

r,tiemoqo.....-,3952-l FE&cc, Dt o7 '0 3''Lq- - 
C;pyffird"d i" fhe Director, Tourism, Departmdnt of Tourism with reference to their Letter

No. 'l0966 dated 17 .11.20231or inlomation and necessary action'

SPecial Secretary to Government

and Member Secretary' State Wetlands Authority

*"-o ,tno. 91 5 3 rFE&cc. Dt. al ' a 3'2t'1"'-' - i;py r"*"ta"a; tt 
" 
e"tt*t* & DM, Ganjam for information hnd necessary action'

Lr i-
All|"'-

lrector, ronment-cum-

(-c ' ;),
Di r, nviron nt-cum-

SPecial Secretary to Government

and Member Secretary, State Wetlands Authority
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ODISHAOdisha Tourism
Paryrtan Bhawan, I-,ewis Road
Bhubaneswar-751014
Fax No.+91 674 2430887
L-mail: info@odishatou.is'n.sov.in

s661r so6'ro
sdqea 6o16r

Government of Odisha
Tourism Department

No l0q / l Srr,
laT-Lcob - <Lh -ooZo- ZDlg

Sachin R Jadhav, IAS
Oirector Iourism

To

Subr Seeking permission for Development of Tourism lnfrastructure at Tampara Lake of
Chatrapur Tahsil undqr Ganiam District ot Odisha.

Sir.
ln inviting a reference to the above cited subjecl, I am to inform yo! lhat Oepartment

of Tourism submitted lhe DPR for Development ot Tourism lnfrastructure at Tampa.a Lake of
Chatrapur Tahsil under Ganjam Districl of Odisha to th6 Ministry of Tourism, Govt of lndia
under coaslal Circuit-Swadesh Darshan (Central Scheme) on dated 01.03.2016. While
Minietry ofTourism approved the projecl worth 33.43 Cr. On dated 19.09.20.16(Approved DpR
Enclosed in Annexu16 l). Tampara Lake was declared as Ramsar site on dal6d 1|3.OB 2022.

As per laid provisions under Wetlands (Conservation and Management) Rules 20.17
Clause 04 - Restficlions of activities in wetlands, which states that, "Provided lhat the Contrat
Governmenl may consider proposals from lhe State Governmeht ot union Teritory
Adminislrclion lor onitting any of the activilies on lhe recommendation of lhe Authoity"

We understand that, for any congkuction in Ramsar sjte we need permission from
State Wetland Authority, Odisha. At the time of Project app.oval by Minjstry of Tourism. Govt
of lndia, the Tampara Lake was neither declared as Ramsar Site nor was noiified under
National ATLAS on Wetlands, 2010.

It may b9 noted ihat the project was conceived to uplift lhe overall economic profile of
the region and inculcating the principles of "wise use" and sustainable development the world
class tourism infaastructure was conce,ved and proposed for development in the DpR

The salient features and benofits of the project is highlighted betow:

i. Livelihood cr€ation: The project is aimed io uplift the overalt tourism profile of the
region, by ofiering wo.ld class luxury, comfort and other waler based recrealional

f\, t.7*, ')
€6611 od,r66.

od'166' oe6.. 6las 6et10,

6lo66'qa-9 a Q o e U

r>^'.,r l'? -ll. Zzr-,

Dr. K- Murugesan, lFS,
Director, Environment-cum-Special Socretary, FE & CC Dept. & [4emb€r State
Wetland lllanagement Authority, Govt. of Odisha
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tourism actrvilies Wth lhe increase in visito's speciauy of Mld lo Hrgh Segment

ffi;i:il ; the 16;;:'ii'" ou"'iri""onoti" profire of the area will be enhanced'

It is expected that the Tampara Eco-Conages, -the 
p'"1":! .Yll::::ldi::ti:1

,nairect'roos in ttre req,on As per the report- "An Approach to the I wolnh l-rve Y ear

iln. ridil:ii it prinnins iomrnission of lndia pubhshed in october 201f it is

estim;ted that e;ery investment ol INR 10liln in lourism sector leads to crealron

ol TB robs. wnrcfr rs nighest in the segmenl as slmllar rnvestmell ln manufacturlng

:;i;;;; i" 
",""'t,on 

ot 4s jo6s (Lrnk Frnal Approach Paper cover'cdr

(nrcddp.orS)).
ir,"i"iri',ir!sr""t . Tampara Eco-Cottages, lhe prolect is INR 39 43 crores'

lndi.ect Jobsi Apart from direct jobs, the project will also lead to.indire:ljobs --1q
iourist Guides, Boatman' Restaurant and Food outiets development souvenrr

"nopi, 
pr|.t,nS'fee collechon, provrsron on raw materials to the Eco-cottages

propertres - milk. vegelables, meat and olher groceri6s etc'

Solid-Waste Disposal: The Tampara Eco-cottages. projects is 
"l "99-l']9111I

project anO tfrus iigfit from its inception / masleFplannrng phase has inculcateo.key

.nmoonents like - a. sewerage Treatment Plant; b' water TrBatment Planl: c

Ra,nwaler harvestinq; o. Storm Water Drainage

The prolect has ensured that no_grey water / wastewater/ Sewer water is discharge

i" ti! rri" *rt"r tn* will not afiecl the flota and fauna or any aquatic life-form of

Tampa.a lake.

Mnrgal,on Measures The developmenl of Iatrf,a? Eco cottages was

.lnieotuatrseo and started prlor to oeclaratlon ol Tampara as Ramsar Slte'

;:*'""iJH,;r,.i;;"i'oi-io',.'",n proposes includins ol followins mitigalion

measures which will add value to the prnicct
' "*"- u. rtrutrr" lnterpretation Cenk; - A small interprelalron can be created- 

in iii uio"i, ,t'i"h shall have awareness and lilerature materrals on

iampara Wetland and other aquatic flora' fauna AN videos elc' tor

educational PUrposes
u. s-iifiCrifaini and Trainings to local stakeholders - Departm€nt of
- iou,ii. *iri"n",re skillirig and capacrty building.lrain'ns: l:-l::d

"tll"f,otO"rs 
benefltting from the Tampara Eco-cottagea proiect nxe

- Hosortat'tv Staff, Naturali6t, Tourist Gurcies' Taxi Operators/unions'

Boatman Fiestaurant Operalors Souvenir shop owners elc

". 
iorni"in u"."a Aeration Grougn Solar Fountain, D:TlIljt :]- 
fouram proposes to add components like Solar Fountalns 

.rn
i"mp".a'f"xL ecosystem which does the lwin tasks ol rncreasrng

oxygen levels ol lakes and beautification of lakes DoT will undertake

"oi]-mission,ng 
ot such solar lountains after due consultat'on with

technical exoerts on same

lnnovahve Design (Development on Slilts) tt is oenrnent to nole that the entrre

iai"rrrta"-'-C""fl jg"s is conceptuarised on st'lt skuclure' to ensLrre that thoro is

;; :""#r;;l;#;'flowrns waler oiGe rar<e' thus aquatic hfe and ecolosrcal

"iui""t"i 
ot t" rutu *ill not be impacted adversely

Consldenng the proleq lmponance and lhe benefrts this proiect wrll accrue lhrs

oeosrtment requests yot/ to xinory consiJel iecommenoing approval io Cenlral Welland

Authority for oevelopment of Tounsm '"ii-tt"t*t" 'i 
f""1-p'ia Lake of chatrapur Tahsil

under Ganiam orstrlct or odrsha " 
p* i"li'p-r.l']tion" u,rder Wella'rds (Conse'valio'r a1d

irlXirlil;"ii *ri""-iot z cra'se oa - neJriclons ot activities 
'n 

wellands' whrch slates rhat

21473



'Provided lhal the Central Govefimenl may considet prcposals t@m lhe Stale Govemment
or Union Tenitory Administralion lor gmitling any of lhe aclivilies on lhe recomnendation ol
the Aulhaily"

Ihis is lor your information & neces8ary action at your end.

Yours
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Department of Tourism, Govt. of Odisha

Modified Detailed Project Report of Coastal
Circuit in Odisha under Swadesh Darshan

Scheme covering Gopalpur, Tampara, Barkul
& Satapada

Sanctioned vide MoT Letter No. 5{2/2OL6-SD
Dr.19.09.2016
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The N4rnistry of Tourism, Government of India had sanctioned Cozstal Circuit 1 compr sing oi 4 maior

tourist destinations ln Odisha

Sl. No.

1 Gopalpur SeaSide

2 Tampara

3 Barkul Chilika tagoon
4 Satapada

1 Project backg.ound

(Rs ln bcs)

Original sanctioned anpunt 7649-O+
lropped omporterlt 2579.57
New addltlonal components 20/a.(X
Difference ln A.dltect Fee & Contlr€endes 26.93

Rcvised cstirffite 7083.59

The revised proposalwas presented before Mission Directoratefor change in components underSwadesh
Oarshan scheme on 13rh February 2019. Based on the recommendation of the MD, the Central Sanctaoning
MonitorinS committee has approved the recommendation ofthe Mission Difectorate and aSreed for the
change of some of the components. Based on which .evised project report is submitted. The summary is
given below;

The p.oject was sanctioned vide Ministry of Tourisry Govt.of lndia vide Saoctlon Order NoS.OZ2OIGSD

DLr9,09.2C!6 ror INR 76.49 Cr.

INR 37.60Crhas been released in 2 instalmentsto OTDC (OdashaTourism Development Corpo6tion), the
executing agency to. the projed. Tha proj€ct detajls are as below:

Original Saoctioned Amount
(AnnexureA)

(Central Share) 16.49

70.84

15.29

Fund Released (lnsElment 2)

Utilisation Certif icate Submitted 74.66

2lPase

Dkector

t
to Govt.

Location Type

Chilika l"a8oon

Present status Amount in INR cr.

Revised Estimate of the project lAnnexure B)

Fund Released (ln5talmcnt 1)

(
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1.1 Components proposed to be dropped

' Floodno tsttu.atu wnh hbher copoaty oDd loc nies is ptoposed with estinoted co* ol lNR 737 locs

1.2 Ne$/ Mdftiond Components pmposed to be added

Estimated Amount (in INR lacs)Sl.no. components proposed to be dropped

t Gopalpur

Sing e Sided Banana Boat, Parasarl & Grand Stand 24.44

62615i,l Marne Museum & Sand An Park

Sub-Total 651.19

2 Iampara

Single Sided Banana Boat 842
235.19b Eco Cottage

3

985.00

Earkul

shifted to TamparE)

88.48RCC letty
1.35b Single Sided Eanana Boat

Grand Stand 2 5.43

d

4

432.25Restaurant*

150.48Jetty

b seweraSe Treatment Plant 15.38

6op6lpur

i

B

Gazebos {10 No.}- Present requirement of INR 72.24 lacs against
64_14

Tampara

INR 7.5 Lac5 sanctioned.

i
Gazebo {10 No-) ' Present requirement of INR 72.2d Lacs against
INR 7.5 lacs alraady sanctioned.

u-14

Baslc hfrastruafiJre foa Eco Resortsir

28.80
237.50b Sile development, promenade & beaulification

89.89LandscepinB

Tourist Amenities at Eeach site (Toilet, Utility Kiosks, Bcach
Furniture)

32.90d

3lPatle

Sub-Total 7719.O1

533.51

$tapada

165J5
Grand Total ?s79.51

SL No. . Component
lstimated Arnount (in

INR Lacs)

Sub-Totel Of GoDalolr &.74

26478



Su$Total Crf Tampara

C Sarkul

Gaz€bo (5 No )- Present requirem€nt of tNR 36.12 Lacs again5t
INR 3.75 Lacs al sanctioned 32.31

i 180.00
Floating Restaurant lOriginal sanction 1NR432.25 tacs. Revised
estimated cost INR 737 Lacs) 131.00

D

248.00

i Cruise Boat 180.OO

Ga2ebo (5 No.) 36.12

from Lake to Sea Beach 90.00

Differential.lntimencv.ndArdrtectF.e-5X(2579.57|ac-2Oa1.O6lac).26.93hc

UndertakiE for the develoorEnt of eco- cottales on PPP rpdel has been riven ln Annexure D.

alPa!e

543.83

Cruase Boat

Musical Fountain (Shifted from Tempara)

of Earkul 1t97.37

Sub-Totil of satbada 276.12
E. Waste Bins (All Locations) 19.00

2041.06

27479



2 Additional Components Proposed/lvlodified/Change of Location

A Musical Fountaln @J'r srn.i- .ne. .t T.r]par; L.r[.

Howe\tr, ra,r,fiar;r helng a 1.rene l..,rtof; tfe nr!:r..r fcLrnt;ln wr n01 gcl v!1h.mb€i.e.f ti.
o.ar on lLrrtner ia.napara s ce ng p.oposed to be deveiopedi)s 3 . .he eco tou.lsii desllnatror aro

there'or-. larg-. foolla s are n.1 expected (pr!ient looi Ia I s 0 -q9 akhs per annurr) H-.nce i' 5 5{.r€Bprte.r

tc .e locate thrs co,rpone.t lo Eark!l lpresent fool lal l5 3 43 lakhs per annLrm), whlch s a md55 rounsm

dest natron wrth higher toLrlsl footlaL s. E5t mated cost of dre fountain s INR 2.48 Crore.

2.1 Floating Restaurant

This is a self propelLed catamaran vesselof maln dimensions approx mately 20m length, Sm ove.alibeam

to provide space for se:tlng 8C passengers, with lables fo. restaurant bolh on the maln deck and rn rhe

Lrpper awnint deck. The vesse cruisrngspeedrs6knotstopermitcrusefortypically4to6hourstoenloy

watchrng the unrque lendscape in the Ch lika lake. Tfc ma n deck w I be fully enc osed with laige slldrng

g ass w ndows and air-conditiof ng. The upper deck wll have soft awn ne ton and w 1 be la d out with

comfo.tabeseatngancadditiolraltableslortherestauiant Thedemi hull beam is app.oximate Y 2 75rn

and .jraft about 1m. The main deck:eating should provid€ luxLrrious comfoft for passengers to have good

view through the large winoows and the table5 should provide for alternate seating arrangement wh le

dning There will be counters for food and beverages, sufficient pantry arrangements, stores for

provisrons es well as relrlg€rated stores, toilets for p:ssengers and crew The boat wil be o{ luxury class

Est mated cost of the float ng restaurant is INR 7.37 Crore.

2.1.1. General Description

The boat should be seaworthy for inland water cru ses n the Chllika waters with up to 0.5m wave height

The boat wrll be buLt under cla5sit catiof by any of the IACS member certifrcation as applicable to the

vessel p ying in rniand waters n flor.na weather condllion. The vessel should ful[] all req!irements for

etr..gth, Eafety and stability and shou d b€ eqLripped w th al necessary lfesaving equipment. The hLjll

should have necessary 5ub-dlvision, w.ter tlShtnes! as per reqtrirernents, evcidance of dccumu at on ol

water on deck by the provis on oI adequale freeing po.ts on the bulwark, There should be provislon of

pumping arrangement to remov€ f ood water irom bige compa.tments as per ruie requ remenrs The

noa. r(,, re-d.o ro' 10,-al 'a' weo(ha' opp d' o'

5lFrf..

28480
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cost: ThE total co5t rs .c.ordrrg lo the natu re ot compliijrrce of the vesseland ihe nature of amenrtres anc

sophlsti..tron of service However, an ave,ag€ cost has been worked olt ro be tNR 737 00 acs. The

struciural arr.ngernent plans wlll grve ar dea of the tflrtiat stftrctLrral oiin. The structure mtrst be cap.b e

of w thstandinB wind forces, and h3ve enough stabr ity

8li'.rr

31483



Dr V Anonrho SuLro ,-n6,

lj.:pa.1rn(nt o, ().rin tngiDCe r!

T. 19i{4 32a746r?
t91 44 ?25t lat)2

t n,, $bfue,,h4 m

OF THE : FI,OA?ING RESTAURANT S'ITH
MUSICAL ATI{ AT ODISHA.

sL.
lYo,

D*cdptlor of WorL
lR3. tn crore.l

I Musical Fountai. 2.44
2 Proposed FloatinS Restaurart wilh Steel

Pontoon & Sreel Prle
3_22

2. Sup€r Structure franre work in slefl and
corDposite with outlit

2.\5

Total 9.45

Rupees l{ine Crores Eighty Five ,akhs Only.

Iln abok .nJm.re hr. b€.n p.prstd @ rh. br$ ot preEilln{ m.rl€Latt lo. mar.,lak and

t 6,ioli.n IrE mudcri founl.in 13 p.du.€d ltut ,uppli.u and lt€ estihal. i! haed 6 enqut.ie5 on

(-

5**a*r+c- tL,l-
DT V AI.TANTIIA SL]SRAMANIAI

o@fulo{oe.nEi4i6nc

tlPase

R* c3 Tni'! t@p R@!. DolntArnre firradE3 600 036 LJ : rs1-{.4 2257 6812

32484



2.2 lnfrastructure for Eco-Resort

Location: lsland adioininq Tampa ra Lake-

Th€ rdentifled land rs nbout 8 acres adjoining 10 the llk€ on the sea-ward s de for devetopment of Eco

Resort ai Tampara through Pub[c Private Partnersh]p. tn case the state government is unable to get ppp

modelworking, then the eco cottages willbe developed by OTDC.

2.2,1 O€rc|opnEm of b8$ic infraltructurc of Eao{ottages

The beach is 2 km frorn the site Fssingthrough forested area, so a pathway aod board walk is proposed.

The estimate has been prepared at schedule of rates ofthe state and lowest market lat€. The estimation

and design of the project components have been done at schedule of rate through an Architect.

Boundary wall,/fencing 28.80

237.50
89.89

Tourist Amenities at Beach site
. Toilet
. utiliiy Kiosk
. Beach Flrniture

90.00

l0lPaer

&em Amount tih INR la.s)

Site developmenl promenade & beautification
Landscaping

32.90

Pathway from Late to Sea Beach (2 km)
Total 479.@

s

:\ (t,

33485
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Promenade for Eco Resort

8€ach FaciliU€5 Eoard walk

Beautification

t:2lP at,e

t. -{

Beach Fmnt &nenities

..:

Path*ay

35487



Land Stabillration and Landscaping

('lPage

36488



The deta il specification s have been worked out by Department ofOcean Engineering, T, Madra,leeping
in view the irre8ular draft in the navigation channel.

2.3 4Gseater Day Cruiser

Materialof constructioni Fibre glass or alternate materials.

S.no

I Length 15m

2 3.80to4.20m
1.85rn

4 Low draught abort 0.5m
5 Ca 40 passengers plus 2 crew
6 On

7 Maximum 10 knots

8 Bull Fibre

9
Hard roof built up superstrudure with good ventilation and
lighting

lllPaee

Details

Sreadth

Depth

Drafi

Speed

Super Structure

! !, I

37489



Ir.p&1nre.r oi o..an Lngjne.ring

\et +91a22511A12
191442257 4aA2

E-ma sub,u@'lmac hDr V Anoriho 5ubromorron
rft rr!.s^P i t.ii

BOAT

&l!!heEe6l!!bE l^!f

cosri aprrcrro.tely tu, 180 lalis-

Material ol ro.nrudon: Filr€ 8l.sr or ahedate oalerials.

and €t or15 are plr in lorth€ desl8n, aestheli.s and ol.ulalionsa.d exetllio.

O. V ANANTHA SUBRAMANIAN
pRorEssoR

GENERAI SPECIFICATION 40 seater DAY CRUISER

1,65m
Low d.euSht ab@t 0.5m
,!O pat*nge6 pJut 2 sew.

Uard root bujh up sup€Bt.ucrure whh Sood eentilation and

$e b@r i5 i.tend.d lor day.ruhe an tie Chilika lale. fl'e.e willb€ a sm.llSallev tit.h€n), ece
bio toiler and lounge. The v4*l l. to be ptuered *th twin proper ca pa.itv i. b oaid dielel
Ensine, whl.h may be water-cooled. ftere will be surrable sea.box coupllna th€ Ensjne to a

suaably matched pmpell€r, well prote.ted troh daoaSe dle to shallow warer.nvwhere, l]re
lnboard en8ine willgive tne bet hooth quiel oper.tion andtrosble tiee mainrenan.e o, the

engrn€ €nd 3yslem. Ther€ will be alsos stull..pa.iry {5lw)geneEto! lrom a powet tak. off

from themainengh6. rdllank willhave appronmareiv $olit!$caprch, and lhetvpiol
@yage endurane jt 5 hou6. The boal n..d not lra@ air-condilioninS. ln*e.d good Ehtilalio'
and lishti.g d$t be pravided lor the aEomnodation 5pa.e.

It b impo.tant 6at the prosp.div. builder, vendo. mun be backed ,ron a profdsionai .3vd'l

a'chltecl onsuhanr who maY b€ working wil h th e builde. or retai ned on consult.ncY bask' Iils
i, ro En5lre that the b@r d€si8n is o, the hishen p.ole5rional srandar& add lhe b€st inpuls

t
,5

Res C3 ThiI( Loo, Ro3d. D.thi A€iue ltI Mr!€r - 600 Oj6 -tet 
: 41,a4.22b7 AAe

38490
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2.3.1 GeneralSpecifications

The boat is inte.ded for day cruise in the ChiIka lake. There will be a small galley {kitchen), eco'

bio-toilet and lounge. The vessel is to be powered with twin proper capacity inboard diesel

engine, which may be water'cooled. There will be suitable gearbox coupling the engine to a

suitably matched propeller, well protected from damage due to shallow water anywhere- The

inboard engine will give the boat smooth quiet operation and trouble-free maintenance of the

engine and system. There will be also a small capacity (SkW) generator from a powe. take off

from the main engines. Fuel tank will have approximately 100 litres capacity, and the typical

voyage endurance is 6 hours- The boat need not have air-conditioning. lnstead Eood ventilation

and lighting must be provided forthe accommodetjon space.

It is importrnt that the prospective builder, vendor must be backed from a profetsional naval

architect coosultant who may be wo*ingwith the builderor retained oh cofisuhancy b$ii. thir is

to ensure that the boat deli8n is of the hithest profesrional standards and the best hputs ahd

efforts are put in for the design, aesthetics and calculations and execotion of the

conrtruction.

AccompanyinS photographs indicate the level of ,ophiitication and clas5 thnt c.n be built ioto

thes€ boats to rn ke tourism tttractive and the passengers a novel pleasurable exP€rieme. The

bolt tiae3 ffe alao variable to cater to diferent tourist aroup lire rcquitement. lt is knpon.ot to

aim for {unctaooally tood and attractive boats to gene6te Sood sustainable market and operstion!.

Run-off-the.m{l desEn is to t}e avoided.

2.3.2 Co.$pooedt

1 ComBlrtmer*s of tlut -Ihe Hull sholld be tegregated into compartments with adequate

storaGe spaces tor fresh water biG-toiiet, warte collection and disposal facility. The desiSn will

be as per rtandardr of any of the IACS member chssificrtion stsndards

2 !E!LE6UThe 8o.t should be equipped with 6intl€y'twin inboa.d enginels) rvRh tuh.bl€

r€duction ratio tear box-

3 fircl T.hk: 1 No: lool fuel tank sholld be proviired.

4 EiEe q8em: Sultattle semi rotary pump arrangement for draininS bilte water.

5 Stem gear system -A ttem Sear assembly comprisingof brlss stern tube, inner and outer

stuffinggland cutlass rubber bushet 3 bladed propellers should be provided.

Pago I 19
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6 Eneine Controlsi

Controls 5hould be remote, posi|oned at the Mezzanine level abaft mechani(ally connected
to the r!dder and en8ine.

I En8ine Gauces: Gauges s!pplied along wilh the engine wlll be fixed infront of the steenng
wheel

The followinR Electrical fittinss should be provided.

Item lnstsllation
P & S tichts

S€ar.h Lirht

On ceilinq. lndired & Direct

Ceilinr

lnsi&toilet

atv
Navi&tion lathts 1 each

Do 1No.

Ceiling llW LED 3 No5

Toilet Iights 1No

Cost: Approximately tNR 180lacs.

P.a! I 20

Exhaust fa.40w 1No.

43495



2.4 Gazebo

Design specif icat!oll5

Hut DesiBn Gazebo Outer Size - L 12'

xwd 6'

Allstone will be in white pink and red

sand stone.

Garebo pillar base and top dimension

willbe in wd. 11" x thlck.2.5'
Gazebo pillar dimension will be - 8" x

8" x 60" ht.

Gazebo pillar top (Kabrn) dimension

will be - L. 72" x 2l'ht. xthick.2.5".
Gazebo top cover will be of 25mm-

thick Sand stone

Prge | 21

. Gazebo Outer size _ 7' x 7' Det.il;

. AII stone will be of white piflk sand

Stone
. Gazebo coping dimension will b€ - wd.

10' x 3" thick.
. geluster and thetop dimengbn willbe

width 10' x thick.2.5'.
. Pillar base
. The dimension willbe - 10'x 10'x 18'.
. Pillar dimension will b€ - 9" x 9'r( 66' .

. Ga:ebo top cover will be of 25 mm.

thick

Estimated cost - INR 7.24 lacs based on the .ate arrived from tender process.

44496



I e 6 L

No. llE-133/r!1t26r 6tossc., Dt2o.09.20t i
,sno-B]-[o-:I! _E

4I}f : l. a6r&ee wrh 0€ provisrms ot Ful€-15 ol the O.ise Sta,t Sole.rion C.mnis3im
nuEs 1993 and pJrsua I b rhe advorJsftrc No.55.12osscdaBJ2a.122015andb4m
oI ihe prnolannce ot the c€nddctes ;n lhe Ma n Wnflen ExrTh trt hetd d Os os 2or 7 l.;
rlE Posl ol Lrbr3ry A endant. trE resJ[ ot lhe ubr.ry Aietrda 2ot5 E pub]rsh€d h llre
t-DmrEsd s websii. lqw.osc g.v.,nt,or !6nt@hm ot onlinsr .toomonrs / certitatB,
Ihe dat6 ol .,ocumnt6 t csrliticatB vdirdlbn sit b€ intinEted lat€r-

By O.ds ot Commtssion
s.V- SECAETAFY

E-i : bpd!a.ti.-6G
rd, 167.12d?.a. Fus @sr.!.81.6,

m IlIun6H 0Htfl.oplllHI G0Bp0Blfllllt uiltfi0
(A GOW, OFOOISHA UNOERTAru G)

PANITIANTVAS {OLo SIOCX) : EY$S BoAD : BHUBANES8WIn t{
TNVITAT|ONS FOR BtDS (tFB)

BID IOEITIIHCATION NO : BPnU l6/20t8-19 dl26,09.mte
c{D€r6:-rtt rediE EndIEg. B{l&4 ?6j6d oieien No_ Il. o,T.D_c. Ltd.. Ehl.6esl*{,6

lendl o, Gr*i&r ot @!r:e ihh6 t iI *be bid. h rhoh 6wr 6tnd in offuNE r@DE onfr, tor th6

$s*o

56
Bsro,u(w" ua\rl&rlr./Adbn2Ed

+ i?oo{-(osn D6Er.'&@dor cl wdrr
SpoG Equipmri

Msnur..ru6/ au0Edz6d

sddoaMa .ardDtcN/soo.ic@ b.&ardo*rr.{dadtdnoukb.ieffi,pa.reir@d,
durhg $s lrnod im dL2!,cro20t, lo 17.00 Hoo6 ot6l2,tozoto

Pra. | 22

su6E6jrcrr. nff.lT6m.
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Posiiion o{ l.ndcr:
2. sr."c Grjebo 6xos.

oo.uh.nt su6Enkd

de!!dr. lFs e:33.oooo0r

3

tll th. biddeis ar. lullluing Or. qu alit)'ixe .rneria. The retder tlas for Supplt
& lnsrallarion o, Ga2ebo Ell M/s t ctroaica hdve submirled thc bid for suPpl],
only rvhich is not a.ceptable. Hen.e his tender is llable lor rej..rion

lr' \ies of lhe scenaiio, as Sbr.e Ramesn ehandd IlaUick has orercd
lNesr price for lrem No 5r SL4 {Slone Cajebol llence, the fendcr Comiirttee
re.omh.nde<l to a{dd rh€ !.nd.r Ior tbis tco in fat-our of rst blvest biddet Shret
Rdesh Chddra Malli.k aii$ corductjng negodation.

",, 
- ,\ (^ 

".,

INR 43.44 lac for 6 nos. Garebo i.e. @ tNA 7.24 lac per unit

Prge | 23
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2.5 Agreement for installation of signage

?(rc* q

t, - I _,r. (i & Ii !t Ir ri |t.

NO- l' -P-112015-16

SLrpply & Ihslo,lotion of Sroi,rless SteeJ RelroRelrecl've 5i9no9e in Drfferenr ToLnsm
Desf;,1otions of Odisho

Nonu of aonlrocto. - /ylls kripo BBSR

Fgree'nenl Voher Rs. Z,?7 ,9A,6tO OO

Do?e of co,nhen.enaf .-

Slipllated Dcte of Completion i Owelve r onths)

Exlension of rime grahted up

Reference to LelierNo d Do.re in which the
copy of dgreehent submitted ro

ii) 
^ssisfont

iii) Junior Engineer

C€rtitied rhdl rhe og.eenenr .onro,ns

(61) nu,'!be. of pages onty,

EXECUTIYErpr,[Elfi{

P.g. | 24

autho.ity.nd No a Ddte ir
wh;(h e{.?rsion of r'me gron.ed .-

i) superinrerdinaEr€ine€r

q

47499



3.A..eiprs ior pdysdrs mdes ac.tunr oI wo, wh.a.x..ured by o lrm mueJ ii,,o b?

l,9ned by rh..q.rcl porln*5, d.ePr shae the conr.o.tor. oPe ddcdbed id rh.lr tqder 6 o tirh i
lihich &te ther.cerpr3 musr be tigne! ln th. M. of th.fi.m by oneof rh. Porrners, o. by 5ohs orh.r
pqson h.vinq oL+hori8 r.9ive eff. ci@l r..eipii for tn. fih

4.Ite rnel'loranium oJ oork r€lderzd {or od'the m€mo.anduh of mal.riols 1o be

supplisd by the Plblic Work Deporlm€ll'r.nd their Bsoe rot€s sholl he Jilled in @d comPler€d 1n

'rh.:office o{ rhe Exs.utive Engi.e.r(s.- Dlvisiorcl li4orEger.SP-I) before rhe tende. h., E

issued- U oJorn is issled to on inrending rnd€rer withour hoving been 5o filled in @d cospr€ied
h. shollr€4!6r the otfic. to hove rhis doie b€fo.e he.ompletes ond d.live.s hi5le^de.

5.The onou.t oJ @n6t honey to be d.Posited will be ore p4.eni or rr

ihlhe work+..ified rh th. $idlroh6{ jnvltari6 rd 16der.r *hich.6tdindnY oih.r.ondinont
or onlt to nol.lh. iim. wil,rin which th€ *..k co be t'n:sh.d, or *hich or..oi o..ohP.tued l,
atu.tt hoey sll 6e li.ble io rcj.cn6. No 5i.91€ t@der sholl includ. ho.. thon m. kork, bui

,io *lrh ro tqda lc lm .. mo4 *ork shall slbhir a 5eP.m1. tader for e.h, rqdd .ndl
mh. of ,h. rork to slt.l theY ru{a w.ina oursid. th. @.loP

t

6. r^1 pdson wno slb6ns o r4!er sholl fill up the dser P.inl€d io.h sronn-o ol ,h!r
It. B eilling 10 ud.rt k. 6ch itctu .f th€ vali ltcffiPlete ,.rdd od todd shich ProPosc anY

P.gc | 25
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NAME CF WORK : supPly a Ihsloliol,on of stoi.less Steel Relro Aefledive
TourisB Deninotions of Odi5ho

i Acre In word

3

5l

Fobr!.o}!n supPry c.d f:rn9 ol
njirfldlory rel.o re, e.ive
sig.Ltordt es'ng 5uP.r h9h
.llictuty, r/PE XI shc€iif,3 d
per IRc 67-2012 code wlth ehrr.
.olo. b.nd.d on t.
4hh Aluminiuh Composite Pon€l

{025.3.50.0.25 - PvDr

dr.d)dv4 *hich olPh.Sers ond

nuher.ls o.e r€v4se .ut tud.
usin! El€ctro cot obt riln
with computei:ed cutiing
plo e.. Th€. be.d thall be
p.ov ded with frohe hdde out of
sr.ihl*s slcel PiP.s of 30!
grodc. Ir sholl b. h@hred d
v4rrdl Pon3 md. our of 80hh
Ng srdnld P,P. ;tulud,ng

;e.6sor/ €tcavorion fo. r,1 20

f oundoliod .o^f €nnghsvel'n9,
.tc. ...6sorY for fixing of rh.
be.d qd .dvey6.. of oll

ml4ole, cquiPhsn, mdchin€4/

Md Lbor ,,rh oll l@& cnd lii15,
l6din9 Md 6loadi,B chd.ga oU

td* .tc cowlele ih oll r*FEc,
,s p.r 5p..ifj@1i.n & directiohof

ta72a oo

o) R.q!ir.d refo .efl..tiv.
b@ds of Ithit., Yelld*,

616, gluc .ololr wilh n.c*3dry
5i9ro9. c pa 3P..rli.dti.n &

di.etid of Engine. -rn_ cho.ge

490.00

b@rds oi Srosn .ol.ur wih
necdsd./ 3i9tu9. ds Per
sp4cif'corion A di..crio. of

390 00

Requi.ed Stoinless 5t€.1 FNa€

of lonm NB ftde.ut ot 304

grod; ne.-l pipe incllding .osr ,

oll 1ox6, r.oBPo.toli.n.obPl.te
.3 p€. sp..ifi.oiron 4 di..ctio^ of

€n!ia{4- -m' cho.g?. 
^

P.!G | 26

5

1595.00

?

^ .r:r nnLG^-,,;!'
141116llr. ",,. - ,.. ,
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T

.on .ll hbdts, todrid, T 6

hi.. a .Mlng .hd96 o{ Mtd

22798610.00€i9nitu 4..€ TY.lttY szv'n

Paae | 27

T
o

Shoold thc t"der b' odept'd ll'Ulehe"bY 'gtee 
to 

'bide
hJ o.d tul{ill oll ths t'rn' @d Povitiod of rhe 30'o (ond'l'ons o'

.-,"".t t*"*t *- * - f@ oJ apPh'obl'' o' '' defoJli f' r eo'

ro forfeir ed po/ io the 6overm' of Odishq o' his srcc'5$" ri

of office. rhe sums of $6?Y mentioned in theeid 
'ondilions'

Do/ of r iotS

t tklf L€
o.."lpl"i tjv i" o. o"t" t "t 't

50502



2.5 Dustbin as per rate arrived from GeM Site

GeM
"r'

(PREVIO|.)S12345 403 NEXT,

showin8 4a26 Rrsuit' for arp DusTalNs

FRP Dustbin FRP DUSTBIN

Min. Qry.PerConrignee: l0
Min-Qty. Perconrignee: 10

Rale - INR 17,000 per unit.

P.gc | 28

NOTIFICATIONS

51503



3 Annexure - A Components sanctioned by Ministry of Tourism, 6ovt of lndia

Estimated Amount (in INR

l-ac)

Gopalpur

288.861 Roads

water sports Facilitie!

Sports Pool
191 54Cafeteria& Food Courtb

39.90

49.89Chantse Room cum CIoak Roomd

41.34Golf Cart 112 Seater)
28.05t Golf Cart (6 Seater)

152.90I Pathways-3mtr.wide
124.30h CompoLrnd wall
31.98i

78.08) Parkin€

36.50Landscape Development
18.40ExternalDrainI

14.50sewerage Treatment Plant (50KLD)

6.40Street furniture
7.50Garebo

2.2 Equipment

a water let skies

109.92b Speed Boat il3seater)
9.45Double Sided Eanana Boatc

8.82d single Sided Sanana Boat

10.19Parasail

j G.and Stand 2

1.36water zorbing Eallf
2.83c creat 8ig Mable
2.80Chariot war bad 3h

5.80Band WaBon
494k Formula-3
6.11I 12' Fun station Trampoline

159.623 Tourist Reception Centre
626.754 Marine Museum + sand Art P.rk

5 5ol,d Waste Managemeflt
81006 Solar Street lighting

165.00Roads

PaEe | 29

51,

No.
Component

2

76.33

129.68

5.43

30.07

TOTAL OT GOPALPUR 2381.24

B Tampara

1
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SL,

No.
Estamated Amount {in INR

Lac)
) I 300.96
3

Public Convenience & Tourist Rece 759 6)
b

59.37
c

39.90
d Chan Room cum Cloak Room s9.87
e Service Centre 59.87

Food Court 159.62
c OAT itheatre)

,\,4usical Fountain {m{rltimedia show integrated with
floating synchronised dancing water featu,es)

I - 3 mtr. wide 47.09
)

33.66
Parki 39.04
Landsca ment 24.13
Stone embankment 4.49
55 Railing 13.44
Exte.nalDrain 13.80
Sewerage Treatment Plant {50KID) 14.50
Street Furnature 6.40
Ga2ebo 7.50
WaterZorbing Ball 4.08
Three seater kaya& t41
HOP€ kayaks wath paddles 3.83
3 seater HDPE canoe 7.47
Double Sided Banana Soat 8.40

f sin8le Sided Banana Eoat 4.82
g 12" Eun statifi Trampoline 6.11
h GolfCBrt{12

Golf Carl{6 seater ) 28.04
Enhanern€nt of water sports
.Jetty 9.92
Water lpt Skies 52.50

sPonation
Speed Boat (13seate4 89.00
Taxes & Tra nsportation 20.91
Eco Cottag€j 235.19
Touaist Reception Centre 178.13
Solid Waste Management 24.06

8 Solar Street Lighting

Componenl

Prge | 30

192.50

h 985.00

66.29

41.34

12.34

k

I

t^
lo
lpf..

I

5

["lu
lal
l"l

lilr
tlH
Ils
l6
r?
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Estimated Amount (in INR

Lac)
Component

SL.

No.

85 50Sol.r [ght
28 00Solar I t Small

3343.23TOTAT OF TAM PARA

c Barkul

L72.411

3 letty for ferry ride
RCC.letty

62.00FloatingJetty
432.25Floating Restaurant

5 Water SportJ Enhahcement

DoLrble Sided Banana Boat
7.35Sin8le Sided Banana Boatb
o.27c water Zorblng Ball

d Great Big Mable
5.64Chariotwar bid 3
5.80Eand Wagon

c Grand Stand 2
4.94Formula-3
6.11I 12" Fun station Trampoline

20.67l Golf Cart(12 seater)
14.03k Golf Cart(5 seate.)
14.00I External Orain
3.7SGazebo

24.066 Solld Wasle Management
21.00't Solar Street tight Small
67.508 Solar Street light

9 SeweraBe Treatment Planl {10KtD)
987.22TOTAL OF MRKUL

0 Satapada

t Jetty for ferry ride
15.502 Jetty for Speed Boat
88.00Roads3
45.004 Solar street light

121.10Tourist Reception Centre + Public Convenience
18.046 Solid Waste ManaSement
15.38't S€wer.ge Treatment Plant (10Kr)

8 Sola. Street Utht Small
523.10SuFTotal For Satapada
50.00E SiSnage

7244.80

364.24F Architect Fee & Contingency

Page 131

Road enhancement

88.48

10.50

5.64

h

15.38

150.48

63.00

Total

Grandlotal 7649.04
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4 Annexure - B Revised Estimate after iCSMC ncorporating components approved by

1 Roads

2
288.85

Facilities
a Pool
b Cafeteria & Food Court 1,91.54
c

d Cha
39.90

Room cum Cloak Room 49.89
e GolfCart 12 Seate

41..34
GolfCart

28.05
- 3 mtr. wide 152.90

h

i Pavement
124.30

31.98

k
78.O8

I
36.50

ExternalDrain
18.40

T Plant 14.50
Street Furniture

6.40
Gazebo(10 No.) Original sanatjoo -72.24

tNR 7.5 Lacs

a Water]et Skie5
b

129.68

109.92
Double Boat

d
9.45

Ball 1.36
e Great Mable
f Chariot War bid 3

2.A0
Band

5.80
h Formula-3
i

4.94
12'Fun

3 Tourlst
6.11

Cenlre 159.62
4 Solid

5 Solar Street
30.07

81.m

1 Roads
16s.00

300.96
3 Water Part

Page I 32

sL.

No. Component
Remarks

I

I
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RemarksEstimated
Cost{in INRsL.

No

159.62
Public Conven ience & Tourist Rece

59.37
s orts Poolb

39.90

59.87
Room cum Cloak RoomChand

Service Centre
159.62

Food Courtt
E OAT (Amphitheat

87.09- 3 mtr. wide
66.29

33.66
k

39.04
ParkiI

24.33
Deve

Stone embankment
13.44

SS Rai
13.80

ExternalDrainp
14.50Treatment Plant 5OKLDq
6.40

Street Furniture
Orighll san{llon -

INR 7.5 La(5
't2.24

Gazebo
s

4.08
Balla

Three seaterb
3.83

HDPEc
7.41

3seater HDPE canoed
8.40

Double Sided Banana Boate 6.t!
12'Fun station Tra

41.34
2Golfh

28.04
6 seaterGolfi

4 Enhancemeat of water
9.92

52.50
Water Jet Skiesb

12.34
c Taxes &Tran

89.00
Boat 13d

20.91
Taxes &e

178.13
Tourist Centre5

Solid waste6

Solar Street7
85.50

Solar I
28-00

t SmallSola.lib
EcoI ResortsdureBaI

Botindai
237.50

Site ade & bea utificationii
Page I 33

Component

59.87

192.50

4.49

7.41

74.06

28.80
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sL.

No. Component
Estimated

Costlin INR

Iaodscapin 89.88
Tourist Amenhier at Beach site (Toilet Utility, (iosk
Beach Furniture 32.90

frcm lake to Sea Beach 2km 90.00

2658.06

7 Road enhancement 172.47
2 for ride

Floati 62.00

b MusicalFountain 248.00

T ra

Earl;er sanction
was tNn 985.00
Lacs( Location-

FloatinS Restaurant 13r.@
EarlierSanciion
was INR 432.25

lacs
5 Enhancement
a Double Sided Eanana Eoat 10.50
b Water Zorb Ball o17
c Great 8 Mable 5.64
d Chariot War bid 3 5.64

Band W 5.80
Formula-3 4.94
12'Fun station T.arn 6.11

h Golf L2 20.67
i Golf 14.03

€xternal Drain 14.00
k

Gazebo 5 36.!2 Orl8lnal sancuon -
INR 3.75 ta.s

6 Solid Waste 24.06
7 Solar Street Small 21.00
8 Solar Street 67.50
9 Sewer Treatment Plant 1O(TD
10 Cruise Boat 180.00

2 for Boat 15.50
3 Roads 88"00
4 Solar street 45.00

5
Tor/rist Centre + Public 0oot€nience 727.70

PrEe | 34

Remarks

c Ba*ul
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18.04(,

53.00
8 SolarStreet

New Component180.00BoatI
New Component36.12

1C

& Addt. to Gori.
Tbulbfi Dlp8rtn.nt

Page | 35

Cost(in INRst.
No.

Component

solid

573.36Ior
50.00

19.00

&
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5 Annexure - C: Tourist Foothlland Emplolment Generation capacity

Tourist footfallat the proposed locations (in lacs)

€mployment generation capacity of the proposed components

Operation and malntenartce plan of the s€ated assets

Department of Tourism yvill invite private players to guild, operate and maintain the newproposed componen$ through the following models:

o Eco Tou.irm Hub: ppp (Delelotr Ope6te & Share)o Crulse Boa* Ppp (O&M)
o Floating Restauraht cum Musical Fountain: ppp (O&M)

Barkui 3.32 3.33 3.43

Satapada 1.85 2.15 2.29

Tampara 0.50 0.s5 0.59

Gopalpur 3.75 3.98

Eco Tou.irm Hub 50 100

Cruise Eoat 8 12

FloatinS Restaurant cum
MusicalFountain

40 50

Total 110 180

P.gc | 36

Location 2015 2016 2A77

3.88

Major Components lndirect Employment
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6 Annexure - D; Undertaking for development of eco-cottages at Tampara

UndertakinE For development of Eco-Cottaees at Tamoara. District_Ganiam

DeDaltm€ntcfToLlll5m,GoVcrnmenlofodi!haha5deridedtoplomoteTarnpirainth.Dstri.i

Ganlarr1 as an ecoiourlsm destinatron. lt ls propoted 1(r develop Sasc infrastructure for e'o tourrsm

prolect at Tampara out of fLrnds from Swadesh Darshan scheme The eco cottages/resorr will hp

deveLoped through PPp mode or with direcl private investments' 11 is further unde(aken thrt in

case private investments are not forIhcoming for this project, the eco cottaget shall be developed

by DoT/OTDC.

tua, Director- MD, OTDC
t

AddJ,
to 6e\Tourism

Page I 37
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Ilem \o.01 Court No.1

BET'ORE THE IIATIOI{AI GREEI{ TRIBT'NAL
EASTERIi ZO}{E BENCH, KOLXATA

l.lSiOUGS !llY6ICA', IIEART'G lrlTE EYBRID UODEI

Ongtnar Applicarion r, o.AB / 2A23 I EZ

WiLdiife So.re+' oi Orissa Applicant(s)

versus

Slare oi Odisha & Ors. Responden(sJ

Dare oi heanng: 11.08.2023

CORA!I: HOI{'BLE UR. JUSTICE B. AI/IIT STITAIE!(AR, JUDICIAL UEMBER
HOII'BLE DR. ARUN KUMAR VERIIA, EXPERT MEMBER

For Applicanqsl : \1r. Sankar Prasad Pani, Advocare lin Vinual Mode)

ORDER

Heard Mr. Sankar Prasad Pani, lealned Counsel appearing (in

Vinual Mode) Ior lhe Applicant.

The allegation of rhe Applicanr in rhe present OrjBinal Applicaiion

that Tan1para take has been designated as Ramsar Sire on

12.10.2021 and elen prior ro rhat it $as placed in the Wettand

Atlas prepared b] the lllinisIry of Environmenr, Forests and Climate

Change in 2010- lt is sEred rhar Chatlrapur Town is situated near

the Tampara t-ake in Ganjam Districr of Odisha within rhe

Rushikull-a river basin (Sourh-East oi Rushikuij-a River and East of

\..ational Highwa,ys-16J. The said Wetland is staled to nrn parallel to

thc coaslline aboul a kilomerer a*-ay and is separated by a sand

dune and buili-up areas. The North-Eastern boundary is marked

b\'a channei conDeciine Rushikulya esruan and rhe South-West

eritreme is mark€d bl Arjt.apalli Village.

I! is funher srated rhar U etland has lakes on the Easrem chats ro

rhe \onh and Wesr while ir has rhe coasrs ro the Easr, th€refore, it

3

I

t.
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shares unique and common characreristics q,irh both bio-

geographic regions rhat ale the Coasrs and rhe Deccan peninsula.

It is aileged rhat permanenr constru.don inctuding Resraurant,

Hotel, Tampara Resorrs and Conages and so manr orher con.rete

srmcrures ha!.e oeen consrructed wirhin rhe lvarer area and wirhin

50 me.ers of rhe Tampara Lake. h is srared rhat the Berhampur

Delelopmeni Authority IBeDA) has finalized addirional

infrastrucrure pro.lecrs for rourisr desrinadon \r,hich is also found

mention€d in rhe nes.s repon .S\ladesh Darshan, Scheme oI rhe

Central Go\.emment. The said project includes a je!t1., landscape,

lrellxng. sF-oxd rood ,ou!t .ouri.l rFcFp on ..nlrF and rn
entrance gare \\.hi.h $it1 be devetoped near rhe water body.

The allegation funher is rhar the google eanh image of 02.06.2023

releals filling-up of the lake area r.irh earth/morrum inside the
q'ater bod].for purposes of consrrucrion of permanenr structures

inside rhe warer body area of the said lakc.

The alleAation funh€r is that conslruction is going on on foresr iand

tnvohing Ploi Nos 1357. 13S8. 1219, 1357/1598, Khata No.S38,

Mouza-Humuri, Ta_hasil Chharrapur, Kissam-Cramya Jungle. It is

stared rhat rhe Tampara Lake is siared ro be shuated jn Humu.i

Ta&para ]Uouza and spreads oler rhe endre a.ea of 751.3 acres

which is recorded as ,Jataysal.1,. Kisam (Bhutekh Odisha Site).

It is also alleged rhar Tampara Lake spreads across 337.e6 hectar.es

(as per data of rhe Werland of India ponal) having a lengrh of j.8
kilometer and a q,idlh ol 670 meters. k is stared ihar the said

weiland is n.h jn biodjversiry and flora and tauna. The Rushikulya

Estuar"- is stated to be a prominerr Olive ridtel.nesting Bround.
Ir oJr oprr,on. ma er rFqurr.s.onsidp-alror.

5.

6.

2

62514



9. Issue norice ro rhe Respondenls, returnable uithin four weeks.

10. \{r. Tarun Palnaik, learned Additional Standing Counsel who is

prelent lin Virtual Mod€], accepts notice on behalf ol the

Respondenr.r_os.1.2,3,4, 5 and 6, Stare Respondents.

1i. Vr. Apurba Ghosh, leamed Counsel lvho is present lin Vinual

Uode), accepts norice on behalf of the Respondent Nos.g and 10,

Vinistry of En\i.onment, Forests arld Climate Change (MoEF&CC).

12. Mr. Ashok Prasad, learned Counsel i\.ho is present in Court,

accepts notice on behalf oi the Respondenr No.13, Secretary,

ItIinistry ofTourism. Govemment of India.

i3. Mr. Surendra Kumar, Iearned Counsel sho is prescnt in Court,

accepts not:ce on behalfofthe Respondent No.14, Central Polution

Control Board.

14. Issue notice to rhe Respondent Nos. 7, 8, 11 and 12, retumable

wirhin four weeks.

15. All the Respondents shall file their counrer-affidavits within four

r6. Considering rhe aliegarions made, we deem ir appropriate to

constitute a Commilree comprising ofrhe following Members:-

i) Senior Sciemisr, Minist.r of Envi.onment, Foresrs 6nd

Climare CharBe (IioEF&CC), Regional ofiice, Bhubaneswar,

ii) Senior Scienrisr. Cent.al Pollution Controt Board,

iiil Disricr Collecror, canjam. or his nominee not below the.ank

of-\ddirional Disrricr Uagisrrate IADM), and

ivl Secreran', Srare B'erland ,Aurhorit\-, Odisha. or his flominee of

a senior rank.

I7. The Commi(ee shatt lisir rhe site in question ed submit irs repon

on allidalit lurhin fo!1r q.eeks.

3
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The Districr Collecror. Ganjam, shail be the Nodal Office for all
logistic purposes and for filjng the Commjrree Repon on aildalk.
The Counset aor rhe Appticanr shal se^,e e_copt./sofr cop]- of rhe
O.ig:nat ipplicarion along li-jrh a1l its arnea-ures upon Mr. Tarun
Parnaik. l{r .{purba Ghosh, \rr. Ashok prasad and Mr. Surendra
Kurnar. Counset for the Respondenrs $ithrn 24 hours.

Ltut o! 13.O9.2O2A.

I. lhe meanrirne, lhe Dislricr Colle.ror, Gan-iam, shau ensure that
no illega.l consir.icrions are made and no pan or the Tampara Lak€

is en.roa.hed or alloqed to be encrca.hed.

B. Amit Sthat€k.r, JM

Augusr t 1, 2023,
oriainal ,1pplicarro, \o.88 / 2023l EZ

Dr. Arur XutBer Vcrtaa, EM

18
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CIOVERNMENT OF ODISIIA
DISTRICT TOI'RIST OI.FICE
GANJAM, BERHAMPI'R - 760006
Tel-0680-2950667
EEall - oritourborlRrlrpf\r(Nr$all!99m

d$Fp"m*n*

i. lro.oro/sAm/ \ 45- rzoz:-zq

The Director,
iriiilnrn"ii"un -speclal seoetary to Government and

riiiiilildl*t"w, State wotlands Authoritv'

subi submission ofioint committee report on dated 22'og'2o23 and Supply of DPR
_--.r",*"=t,".io-notr".p",l.Elo-io-,i"r_iU6tnit.;;lf 

tr:*;:#".rr"*
Darshan Scheme relaung t
oaiini 

"e.sus 
state of odisha and others'

Sr

w.lth reference to the subject cited above, I am to say that the Tourism Department is developing

Eco Cotbge at Tampara of Ganiam District under Swadesh Darshan Scheme As per order of Hon'ble

Court of NGT on dated 26 09'2023 a loint committee has been constituted vide Hon'ble order NGT EZB'

KolbE relating to OA' Case No 88/2023/Ez dated 11 08'2023 and orders.of the undersigned vide

Notiicatlon No.1054 dated 05'09 2023' In this context the committee was visited on dated 22'09'2023

and submitGd tieir committee report (copy enclosed) vvith a request to submit detailed projed report

and proposed comprehensive environmental management plan and related regulatory compliances status

for Tampara Lake site at the earliest'

Hence, You are requested to submit the detailed project report and proposed comprehensive

environmental manaqement P an and rel ated regulatory compliances status for Tampara Lake site at the

earliest to the undersigned for further necessary action at this end'

this is lor favout of Your kind lnformation and necessary action

Yours faithfullY,

Collector & gistrate,

,Y GA

t.Date
uenoNo.l4t oro

CoDv to the Addluonal Secretrry to Govt

furow otund lnforruuon and necessary actlon'

., DePartment of Tourism, Odisha, Bhubaneswar for

Collector &

9.-
Ga

gistrate'

A^w*u-tt-iy

Govt, of Odisha.

oar" Et- il').094

To
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REPORT OF COMMITTEE CO NSTITUTED BY IJON'BLE NGT, EASTERNZONE BENCH , I(OLIGTA IN COMPLI ANCE TO THE ORDERDTD.11.08.2023

ODISHA VS.

IN O.A NO. SB
STATE OF

/2 023 EZ- WILDLIFE SOCIETY OF

. ^ . ll" 
l.ton'l.llc NC'I.. ltZU. Kotkolu in rlrcir. Onlcr <trd. I I.0iu O.r\. No. 88/2023nj2- Wikilitb Socicty ot.Orisst Vs. Sratc ot.qucstion nnd subnli( ils rc1xrrl cornprising thu lirllowing rrcmbcrs:

Scliu Sciculist. Mol-I & CC. Rcgionll OlTicc, Bhuboncswar.
Scui(ll. Scicntist Cc tnrl I)ollu,ion Control Boarrl.
District Collcctol., Cnniam or lris nominee not below the rsnk ofAdditional District
I\4agisharc (ADM).
Secretnry. State Wstland Authority, Odisha or his nominee ofa Senior Rank-

The Collector & District Magistrate, Canjam vide Notification No. t054 dtd. 05.0 9.2023 has
constituted a committee comp sing of following members to visit the site in question and submit its
report (Copy ofNotification is enclosed):

i)
ii)
iii)

ODISI.IA & OTI.IE RS.

8.2023 has constitutcd a committe€
Odisha & Others to visir the sitc in

Nodal Officer
Member

Sh. D. J. Parida, IAS, Collector & DM, Canjam
Dr. K. C. Pal, Senior Scientist (Ecology &
Environment) as representative of Member
Secretary, State Wetland Aulhority, Odisha
Dr. T, H. Mahato, Senior Scientist, MoEF & CC,
Regional OIfice, Bhubaneswar
Sh. Abhijit Pathak, Senior Scientist Cenrral
Pollution Control Board
Sh. D. K. Sahoo, R(j: ional Officer, Odisha State
Pollution Control Board, llerhampur
Sh- P. K. Patra, Sub-Collector, Chatrapur

iv)

I

2

3

4

5

6

Member

Member

Member

Member Convener

An initial meeting was conducted on 20.09.2023 through virtual platform under the

Chairmanship ofthe Collector & District Magistrate, Ganjam to decide future course ofaction to be

taken by the committee. ln this meeting all the members 8s per notification dtd. 05.09.2023 have

joined. In addition to this DFO, Berhampur, Member from Tourism Department, Member from

Berhampur Development Authority were also present. A detail discussion was held in the matter of

O.A. No.88l2O23lEZ- Wildlife Society of OrissaVs State ofOdisha & Others The members ofthe

committee expressed that it will take time l.o study the site in questign in terrns"oiEcological loss and

other legal aspects. lt was dccidcd in this meeting drat site visit will be held on 22.09,2023. In this

connection thc Collcctor & District M0gistn(c, Canjam has issued a letter to all the members for site

visilon22,0g.2023'communicotcdvidcIctt.rIno.lll2dtd.20.09.2023(copyenclosed).

Thc committce membcrs visi(cd tho sito or1 22.09.2023 and subsequent ioint meeting was

held at the Sadbhabana Confcrcncc I lall ol' Collectorate, Canjam, Chatrapur under the Chairmanship

;fthe collector & District Magistratc, canjam. Following observations have been made:

Page 1of 2
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/ l( is lsccrlsillcd (hltirrg sirc visit tlnlt constltlclion wls stfirtcd ut the land in question but

rhc sRrrc hrs [rcc* s"rr".,a.i.iu." , ,r,]g/2r.r2.l n*tr putrric,.oticc in this regard was arso

dispkrl'trl nt 
'ft" 

ti" lt' ttl"tutrution lrctivity wrts going on tha doy o[ visit' The

Itrcntlrt'ts lrlso nf"""'"tf 
'ltnt''i't'r: 

t'" *u'" p"''nuu"'lt cons(rlotions ulrcady existing

',.iritin Stt n'"rt.r nt'rtrc l'nnryrtrrr lrtkc'

./ l)trrirlB it.riltr conrlrlrrcc lrrcctirrg' l)tr{l l}crhutnpur. wns rcqucslcd to vcri[y lhc

sllcgsti(lns 'tton'tt 
u' tuutut"-"t"i"*t 

'Utto 
lrtnrl lnd strbmit a dctailcd rcport at the

, il.llttil'it"t trrt'trrbcn .l,'itlcr'l lhrrt lhcrc llltls( trc I oonsgvation/integrarcd management

' 
;;;;;'i';;t,'"'" I ,kc lbtl nrrrirrtrrirrirrg its w.tu qu'lity und ccologv'

'/ l)urirl8 loi,'r conurlirrcc "t".cti"*' ^idf 
S""y ilo"it' DePartment / District Tourist

ofiic(T. (if,rr.imrr' l'"'lt*rrt;;';;; Iri'" *q'"""4 to subm it- <letailed projeot report and

pnrJ'trsc'.i cotttprch"u'l'"' "nui'on*"ntal 
management plan and related regulatory

ir.mpliancc status lbr Tarnpnrn Lake site at the earliest'

CoDclt sioni

ln vierr of above submission' the committee unanimously decided in the meeting dtd'

".09101j to pral before the Hon'Ute NGf' EZ Bench' Kolkata to grant l0 more weeks to submit

i. aott fu"*"t t"port in comPlisnce to the order of Hon'ble court'

d
(Dr' C. Pal),

ReDresental.ive ol Member Secretary'
(rate Wetland AuthoritY. Odisha

(Dr. T. H. Mahato),
MoEF & CC, Regional Office,

Bhubaneswar

(Shri. D. Ii Sahoo),
Odisha State Pollution Control Board,

BerhamPur

2 D

Sub-Colle*to fapur

4
(Shri. Abhijit Pathak),

Central Pollution Control Board

Col D

it

Lz- cq 'L)
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&$i ATTE N DANCE

JOINT VISIT OF THE COMMITTEE.CONSTITUTED AS PER THE ORDER OFHoN'BLE NGr, EzB, KoLKAT{.!1!-connrciior.i wil;.A. 'Na. 
sstzozttEz_

wTLDLTFE socrEry oF oRlssA vRs sraie oF ooriria e oTHERS

1

7

J

5

6

)

9

F THE OFFICERNAME O CONTACT No SIGNATURE

"t firL aJYofr ft,'/4 ?AoqaofBJ

,.e t^-^.,r of.o^ "Lo\^.
P.{

DESIGNATION

. Ganjamcottector & D.

4qzqq>y q>o

Senior Scientist,
(MoEF&CC), RO.

Bhubanesrvar
qi 24t-t 2t, t 9

A€++torr PArt4 Setrior Scientist, CPCB

R>* r,,u,c+ rA qqT tebL-7n

Regionat Officer, State
Pol.lution ControL Board,

BAM

E-.- D-K.

5ub-CoUector, Chatrapur

9Yi:trrr6ron^'o r*", ("j*

10.

A

7.

Senior Scientist
(Ecotogy & Environment)

Representative of
Member Secretary, State

Wettand Authority,
Odisha

*T'u' w'b-*-
-r>uZ*)d-

a{zBk&ea l+
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OFFICE OF THE DIVISIONAL FOREST OFFICER, BRAHMAPU-R-FORES^TDIVISION-' - 
arh.o couRTPETA souARE, ERAHMAPUR, Drsr. GANJAM (oql-s-t111-7j0 004

Phono / Fax Numbsr-0680 2281354, CellPhono Numbol - 7653908594

E-maitid - dfo.be amour@odish a qov.ln

F (Misc. Sec) I 189/2023

tnw*uap--O

Memo
Dated, B . Janu!ry 2024

To
Special S€cretarY to Govt'
F;rest & Environment and Climate Change Dopartrnent'

GovL ofodish&

Sub: Scrutiny of DPR prepared by DePartrnent of Tourism for Devclopment of

Tounsm lnftastdctue at "fotpo- Lake' Ganjam vls'A'vls

Wctlonds(Conservation and ManaBement ) Rule'201? as well as OA

No.88/2o23lEzregarding'

Refi Your l-etterNo FE-ENV2-ENV-0006-2023-25786 datcd'l4 02 2023'

ln invitinS a rcfercnce lo the subject cited above' the project Proponent should

seek exemption from Rulc'M(2xvi) ofthe Wetland Conseoation and Management Rul' 2017 f'om

Cent al Goverffnenl The exemption sought should be basi'g on the fact lhat'

(l). As Per DPR innovative Design (Development ofstilE) hss been urcd by

the project proPonent. The cntirc Tamplt"d EcocottaBes is colceptu'liscd on stilt stnrctu€' to ensuie

that fiere is no obsftctioo [o ftee-Ilowing watgr of fie lake, thus aquatic lile and ecological characle.

ofthe ,ake will not be iDpacttd adversely'

(2) As P€r DP& the Soil-Wrste DisPosal has beea in@@orated by lhe proj€ct

proponent as stared in the DPR Thc Tampara Eco-Cottlg€' Projects is an eco-&iendly project and

included corDponcnts like' a SewErage TEat[ent Planl; b W'tel Trcstment Plait; c'nainq'ater

harvestingi d Storm Wakr Drainag''

As Per DP& lie Project cnsures that no-gey wat6/wastew't'r/sewer lvlter is

discharge in the lakc watcr, thus not affecting the flom and fsuna or any aqusdc life form ofTampar0

lake.

(3) As rcPorted by projcct Proponont fot Livelihood oreation: The prci'ct air[ls

lo uplift the overall tourism profile ofthe region' by olfering world class luxury' comfor'! 
'nd 

other

1valer bascd rccrcationol touIism activilies'

Cli Scanned with OKEN Scanner
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thc lhmp0ru llco'Coltogc$ projlct propoir! k) lrooxt dircct 0nd indircdjolre il rlc rcgion

Ilcttcc, thc projcd proponcnt ghoutd ,!ck nsccr$ry rr;rmirl,ioa kun
Compctcnt Authority i[ vicw of 0xcml,tion frorn Rulc-04{2) of thc Wcllffd (Consutttion uA
Monogcmcot) llulc 201?,

fully,

OlltcLt

neccssary aclion with rclcrcncc to fic Mcfio No.2J787 dalsJ.l4,t2,2023 ol
Covt.

Sccrctary to

Ollicer
Division

- L,1-
mcno No.-//5-/D
Copy fonv0rdcd !o thc Dircctor, [nvircnmcnl

,,Vftrahnalur Division

,l Sccrcinry !o Govl. Forcst

of Fo.csls, Bcrhampur Circle ,

Officcr
BrahmaDur Division

r),,{

Mcmo D

coPy Regional Chief

Bcrirampur for lavourofkind inlormation and neccsslry ,ction.
:x#,.,1"

G: Scanned with OKEN scanner

IrnviroDcmcnl ontl Climotc Chonge Dcpaflmcnt, odisba Bhubancswer fot kind intorit lion and
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OFFICE OF THE DIVISTONAL FOREST OFFICER, BRAHMAPUR FOREST DIVISION

AT/P,O. COURTPET A SOUARE, BRAHMAPUR , DIST, GANJAM (oDlsHA) - 760 004

Phone / Fax NumbeI - 0680 2281354, Cell Phone Number - 7653908594

E-mail id - (l1o nlrLr ,/. 
I ) , ) . i I .' I , . , ' r r/ Iherla

F Misc. Sec) 1189/2023
[,etter No

Datcd. BrahmaPur February,2024.

To

Sub:

Rel -

Sir.

Io inviting a reference to the above cited conespondence on the captioned

subject, it is to bring to your kind infornation that, lhe undersigned made a site visit with the

officials of District Toudst officer Ganjam ard officials of lws Eryinee.ing Projects (lndia) Ltd

Bhubaneswar on dt. 06.02.2024. It is ooticed ttta! some stilt stluctuIes (concrete Piles) built urder

the Toudsm cott ges are prEs€nt at site. Also some stilt structnes (concrete Piles) have not been

completed due to ban on works by Hon'ble NGT Howevo, solid waste management plant aod

zero grey water &eatment plant no work have becn taken up in the existing site at Tampara Lake

of Ganjam District. The photograPhs of site are also attached here with for your kind refereace'

This is for favour ofyour kind information and necessary action.

Yours faithfirlly,

Encl: - As above

Oilicer

The Dirictor
Environment-cum-special SecreEry ro Govemrent

iia U"rt"t S"c."ury, State Wetland Aul'hority

Odisha.

Sorutiny of DPR prepared by Departmert of Tourism for Development of

i"J* Irn "n*r* at Tampara Lake, Ganjam vis-l-vis wetlands

iconservation and Mamgement) Rule,20l ? as well as O A No'88/2023/EZ-

reguding.

Your Msmo No. FE ENV2-Env-0002-2023-15I6'rFE&CC

da1ed.24.01.2024.

Brahmapur
r>1_

Me'r.o No. ruf Z lDrd
Copy forwarded to the Principal Chief ator of Forests Odisha

for favour

Divisional Officer
Brahmapur Division

Bhubaneswar / Regional Chief Conservator ofForests, Berhampur Ci.cle,

ofkind information and Dgcessary action.

Divisional

71523



Fmm

l$ gurtz-q
Mectinq / IJRGENT

Govcmmenl ofOdith'
Forst, Eoviroloent atrd Clim'te ChrnS' Dep{tf,ent

No. FEEIW2-EN V-0001-201 8 J /FE&cc, Dr. Ot' o3'L1

Sub:

Dr. K. Murugoslr, IFS

Director, Environmenttum_
Spacial Sccrctary to Govcmmed

Thc Chief SecEtsrv. Odisha
frl-ild-ffiiithief Secrctarv to Govemment Deoaftnmt of Walcr Resourcos

fr-c Additioaarchief Secretar" to Goucmment. FE & CC Deoarl-mcnt

iiii
fillf i'tGiiitf,iii Secraarv to cover.nment Housinc & U D De oanm"nt

iil Prtncmrl t" co"".m."L m
Ttre Principal Secreraw to Co,emment. E & ARD Deoanmcnt

*"n"
ii r SJeurv- State Pollution Cqntrol Board' Bhubaneswar

@fri iliiiiiiTecE MoEF&cc. Int"8. t"d R"oiorr"loffi""' Bh'b*"t*"'
6lliiisan Psnda. Member Exp€rt. Landscarc PlanrinS. SWA

@
Dr P. Kumar. Membcr Exocrt. Hvdrolo{v. SWA

6iT.C.Panda- Member Exoert. Wetlgnd E{oloqv' SWA

ii-r. sudhrt"r p*au, N'lembcr Expert' socio-economic Studies. swA

Minutcs ofthe 3d meetinS ofthe Srate Wetlands Authority constitutcd aJ pcr Rulc 5 ofth€ wedads

(Conservation & MansSemcnt) Rules, 2017

To

Sir,
I am directcd to enclose a copy of the minutes of the 3d mecting oftho State Wetlands Aulhority

hetdofl09.02.2024ato7,l5PMinthelrFloorConfercnc€Hallofthel-okasevaBhavanUndcrthe

Chaimanship ofthe Hon'ble Minister, Forest, Envkonment and Climate Changc

h is. therefore, rcquested to kiDdly take necessary Action for compliance of the decisions taken in the

aforesaid me€tin8.

Youfs

\r-
d

r*rcmo No. 3 V i4fir F*e,Dr. hl'03'Lq
Special Secretrry !o Covcmmenl

copy forwarded to PS to the Hon'ble Ministcr, Forcst, Envimnment and Climate for kind

the Hon'ble Minister, Fores! Environment and Ctimate Change.

tJ-
information of

Sp€cial Secretary to Govemmenl
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DFO,

Director,

Iraemo No. 3U 70 lre*cc,
Special Secret{y to Govemment

Copy forwarded to the Colleclor & D.M.. for information and necessary action-

u

action

\L

Sp€cial to Govemmeot

uemo No. 3v 7 / / FE&.cc,Dt. 0 I . 0J. 2r,/ "o"cial 
sec'ltarv to covemmen!

Copy forwardad to the DirEctor, Tourism, Departnent of Tourirm for information and neccssery
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*1*T:,'#"'J#fr1LTlt":ff,"Y?fl tH'#;T[l'"T'n*:l',"'"::'"'

ffi ii,ff ffi,;,,fl;n$[.$;i'tr"'ffi ;Hr;*'r*

rnilatns the discussion. .ths 
Momi":.11?I#;ffi }"J'ill i.:l;H i.fJffi.Ii

i:ifffi"T,ffi H:i:'"J":::i:IJTru;;;;;il;meetinsandpresenhdthe
H;J; ;"li;, ii the partlcipants is attached at Annoxurc ' l '

Anor a threadbars discussion' Iollowing decisions wors mad6'

Item No,l

Conflrmatlon of the minutos of ths znd meatlng ot ths Authodty held on 25'09'2013'

No oDinion, visws or comments has been rsceived after the issuance of the minutos of the

2dmeetinq of the State weunas nutiorlty held on 25 09'2023 H€ncr the minutes are

confirmed.

Item No.2

follows
Compllanco of tho decBlon takcn In ths laat meeting hekf on 25'00'2023 b ag

ffi

Gurrent DecisionCompliance

sWA mooting
in tho lastOeciEions madesl,

No

discussed a

consultation on

nvisaged in Su

1-3 of Rule 7

Conservation a

17 prior to

matter

s€qu€ntly
nolBd

wetlan

required

) Rules,

the ProPosal of nolificatlon

ol Chilika, Anshupa'

Bhitarakanika Mangroves'

Hirakud R$6rvoir, Satkosia

Gorg6 and Tampara

wetands under Wellands

(Conservation 8nd

Management) Rules, 2017in

rasoecl of Odisha in

compliance to tho Order of

Honible NGT dated

22.07.292'l in Original

Application No. 351/2019'

Aft6r detailed deliberations'

Authority decided that the

6d to examinsIt was d6cid1

FE-ENV2-ENV'0001-m1 8/9/2024

rigorous study,
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matter r,flill be discuss€d in
the n6xt meeing.

em and thi

re might

This matter has been
communicated to the

concomed quarters

vid6 lhis Departmont
Letter No. 23O4'l

dated 03.11.2023 and

subsequent reminders

No. 26656, 26658,

26662, 26665 all

dated 28.12.2023.

The revised IMP of
Hirakud Rsservoir for
2023-24 with an

estimats of Rs.797

lakhs
submitted by DFO,

Hirakud afrer a

deiailed discussion.

ln addition, the DFO,

Berhampur has

submitted a

Framework
Management Plan fol
Tampara wetand.

Th€ matter is listed for

hearing on

11.03.2024 bY the
Hon'ble NGT. Hon'ble
Tribunal has direclod
the Committee to

submit its report in the

shape of an affidavit

before the next dat€

of listing i.o.

f -a3.2024.

ngroves, s
Gorg6, and Ta

etlands need
prepare I

Management
lMPs) of

Ramsa
as p6r

uidelinss of NPCA i

Knowledge Pa

rts of Chil

Development
and subm

as eady as

matter is bei

onilored IN

Collocbt & D.M.,

Ganjsm.

concemed
agBrs of

fie

the
i.e.sites

ika

It was decided that, the
concemed fleld managers of
ihe RAMSAR sitee i.e.

Chilika, Anshupa,
Bhitarakanika Mangrovss,
Hirakud Reservoir, Satkosia
Gorge and Tampam
Wetlands were to Prepare
lntegrated Management
Plans (lMPs) of the
respeclive Ramsar Sites as

per the guidolines of NPCA

in consultalion with

Knowledge Partnor / ExPBrts

of Chilika Development

Authority with the timelire of

September 2023.

The lMPs in respocl of
Chilika for ihree Years (FY

2024-25 to 2O2G27\ lot an

amount of Rs.1136.50 lakt,
Anshupa for three Years (FY

2024-25 to 2026-27\ aa

amount of Rs.718.00 lakh

were apprcved afrer due

deliberations.

The lntegrated Management

Plan of Hirakud Rsgorvoir

may be reexamined and Put
up in the next Authority

meeting for consideratlon

It was decided that. the O

No 88120231E2 filed betore
Hon'ble NGT. Eastem Zone

Bench, Kolkata challonging

the illeoal and indiscriminate

permanent construction on

the zone of influencs, and

water area of the Tampara

Lak6 bY the outfit of

promotion of Ecolourism
may be pursued

meticulously in ceordination

2

FE-ENV2-ENV-0001-201 8/s/2024

mnsiderable time.

J
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w[h Colledor & DM'

Ganiam.

The Collector & D'M '

Ganiam has

submitted th€ sito visit

report dated

22.09.2023 of the

commttee
by Hon

which
mentions

constituted
'bl6 NGT

deartY
permanent

lonstruction wilhin 50

meters oI the

Tampara Lake

mplementation of

in

decided

thi6

to releass
on im

for

communicated to the

concemed quarter

vlde this Dspartment

Lstter No. 23041

dared 03.11.2023'

AccordinSly, DFO'

Hirakud (VVL) Division

and SitE Manager'

Hirakud ReseNoir

submitted a rovised

aclion Plan.

has beenThis matterthe
Actlondetailed

ofConservationPlan
theWetlandHirakud

financialawith2023-24
forLakh.301Rs.3ofouuaY

ofouttunding
Crore1Rs.olprovision

WetlandsStatemade
FYPlan )(StateAuthority
thebysubmittedzo23-24

DivisionirakudH
HirakudSiteand

re-mayReservoir
collaborationtn

o{DePartmsntDoWRwith
otheourismT

andOePartmentsconngcted
tnbe upputshallsamethe

Authoritynextthe
for consideration

1

communicated to the

concsmed quarter

vide this Department

Memo No. 23039

dated 03.'11.2023'

The Chief Exscutiv8

CDA. informod that

the flowing stop3 have

boen taken for

sustainable

d€velopmsnt of

Chilika:

This matter has beon

Authorlty to focus on threo

maior issues for sustainable

develoPment of Chilika

Lake as follows:

i Solarization of boats

plying on Chilika

ii. Prsvention of Plastic

Pollutlon
iii. Complets demolition of

Prawn Gherri€s

L]Chilika5

FE-EiW2-ENV{00 1-201 8/9/2024

mattgr

Manager'

that,It
proposal/

lor
FYfor

budget

under

(wL)DFO,

be

examined

and

moeting

76528



i. Preliminary

step8 have been
taken by CDA
with a
discussion with
the Technical
Personnel from
OREDA to
fioalize the sites.

ii. The awareness
campaion has
been canied out
by CDA from
time to time to
create
awareness for
the Preventon
of Plastic
Pollution.

iij. As per lhe
Orders of the
Hon'ble High of
Orissa, the
District Collec{or
of Puri, Khurda,
and Ganiam
have bsen
carrylng out the
illegal Gherry
demolition
regularly with
the logistics
support
provided by
CDA.

This matter has been
communic€ted to the
concemod quarter
vide this Department
Letter No. 23039
datod 03.11.2023.

Th6 Director, Water
Resource lnformed
that a regular
moniloring will be

carriod out regarding
the entry & exit of
water to Anshupa.

6 Department of Water
Resources shall be
rBquested to monitor the

entry and exit of water into
Angupa snd a regulatory
mechanism must be evolved
to consGrve the oxbow Lake.

7 Ihe issue of Deras and
Jhumka Dam may be taken
up for ecotourism activity a9

This matter has beon
communicated to the
concemed quarter

Authority suggested
thst the water

monito.ing of Jhumka

FE-ENV2-ENV-0001 -2018/9/2024
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'1,::" ":1,#;: "ilffI:

examin€d, the floating solar

&tourism potential m8y Ds

takgn into coosideration'

vide this DePartment

Lettor No, 23039

dated 03.11.2023'

D€ras Dam

be cafiied out

WR OePt. so

bt ol Eco
can ba

in that area

ar6 located

Bhubaneswar'

The follo ing ProPosals may bB considered for approval:

in an early date'

noted

ORSAC

bmit the

communicated to the

concamed quarter

vide this Departmsnt

Lett€r No. 23039

dated 03.11 2023'

Tho representative of

ORSAC lnformed the

Authody that the

Wellands concerned

have been idontitied&

demarcabd as Per

dala oI2o22. Updating

and analysis of

chang€ Pertaining to

2023 is data is und€r

procass.

has beenThis matter

swA
thebeshallORSAC

ofpartnertechnical
monitorannuallyshalland

8

DeqialonProlect
ProponentName of the Proiect ProPosalsl.

No

proiect may be allowsd

Notification.

to ns@ssary

and ESZ
ol safety

DePartment of

Tourism,

Gov€mment
of Odisha

DevsloPment ol 'Hirakud Boat
-trrt' Prolect at Hirskuo

n"servoir of Sambalpur Oistricl

with a financial outlay of Rs 15 zu

Cr

,1

in princlplo agreed

Exscution oI the

itarakanika National Park

Kendrapara District subiect

detail

Plan

made bY ths
with relerence

2

FE-ENV2-ENV'0001 
-201 88/2024

the Wstlands'

Department of

Tourism'
Govemment
of Odisha

Exedtion of lntegrat€d.

oevsloPment Plan oI

annaratanita National PaIk ln

[:l"':ffi 'fi ,",:i{j',,# ",'
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& CRZ Notillcations

The meeting concluded with vote ofthanks to the participants

Development of Tourlsm
infEstructure at Tampara Lako of
Chhatrapur Tahasil, canjam with
a flnancial outlay ot INR 33.43 Cr.
(Post-facto).

The Eite visit report of DFO,
Berhampur indicates thatsome
stilt structures (concreto Piles)
built under the Tourism cottagos
are preEent at site. Also some still
structures (concrete Piles) have
not been completed due to ban
on works by Hon'ble NGT.

Tho Collector & D.M., Ganjam
has submitted the site vlsit report
dated 22.09.2023 of the
committee constituted by Hon'ble
NGT which claarly mentlons
permanent constructlon within 50
meters of lhe Tampara Lake.

Department of
Tourism,
Govemment
of Odisha

Th€ Authority after due
deliberations and discussions
decided to recommend the
proposal to MOEF&CC for
obtaining post-facto approval
under proviso lo Rule 4(2) of
the Wetlands (Consorvation

[,,!anagement) Rules,20'1 7.

4 Engagement of two contractual

consultants in the Slate Wetlands

Authority having Ph.DJ Masters
in Environmontal Scienc6 with

relevant experience wlth monthly
remuneration (Rs.60,000/Rs.

40,000/-) llttlng with other
organizations under the

administrative control of the

Envlronment Wing

The authority agreed with the
proposal and decided lhat, one
newly appointed Assistanl
Section Ofiicer (ASO) shall be

attached to the SWA and one
Contractual Consultant shall

be ongaged in the StatE

Wetlands Authority for smooth
functioning of the Authorjty.

5

FE-ENV2-ENV{001-2018r'9/2024

Minister, Forest, Environment & Climate Change

and Chairman, State Wetlands Authority

3

Constltutlon of a cell for smooth

functioning of Stat6 wetlands
Authority
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Afiendance Sheet

3.d Meeting of the State Wetlands Authority constituted a3 por Rule 5 of the

ws ands (consew
07.15 PM undar

ation & Managomen

the chairmanshiP

t) Rules'
of the Hon

2Or7 held on

'ble Ministor, Forost'
09,02.2024 at

EnY ironmont and Climata Change DEPa ment in the 1't Floor conforence Hall

of Revenue & Disaster
DEpt.

CHAIRMAN

Hon'bte Miniat€r' FE&CC

Chief Secretary, Odisha
2 ,*g: -w o, p-IL1orySecretahc iefalitionAdd rWateofDePartmentrnmentoveG

rces
toecretarySiefchaonAdditi ntertmDccEFm4

rtment
toretarySeciefhcaitionAdd DM&nueReve

ditio
toSecretaryefhicnalAd entrtmamflSouTeernr!Gov

nt
toecrelaryiefchaitionAdd U D&SHou7

aRurnment,GovetorySecretaalncPri ip
artmentDementeveD8

"2
&FentmsecretarynnP cipa

ntertmaARD9
a@haod spExecutiveiefhc neswqubaBhCentrenicatio li

li

&feldtora (wConserviefhcclrinP pa
haSodfetdieJch1'l

iodiversitysha Bry, OOi
Member Secreta
Board, Bhubaneswa!12

ratednteg&ccFEoMFPcconitiAdd atneswubaBhoffialiont3
rt,e ExpeMembndaParsanaudSDr

SnanPndLa eembMhoM anty(umaKaSuSri ry
SWFi15

SWA

Hydrology,Expert,MemberDr. P Kumar,
16

SWAEco

rtber ExpeM6maPandcPID
17

rbe Expert,mMandaPIkahadSurofP SstedStutcmnocoo-eSoci tionuPolltateSrySecretaberMem rhuBoardBtrolonC19
ndsState Wetla

Member secretary,
20

i

1

3

5

10

14

18
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Special lnvitee

21 Collector & D.M., Ganjam

22

ffi
23

Director, Tourism, Department of Tourism

Exscutive, Chilika oevelopment
Authority

::e24
DFO, Mangroves Forest Division (WL),

Rainagar

25 DFO, Satkosia Wldlife Division, Angul

DFO, Berhampur Forest Division26

I27

2A Sc;+,f4'r Itv.-,, C p4

30 ) g"q

l,t,_b,-'.-r^ IM a4'jt- A.3'l

32 /r,"* g{ ct,

^_-
33 l,

Qo*J,^ L'. 3.i^.& 1441_!s_d!ts34

35

DFO, Hirakud \/vildlitu Division

29 b . lrl . llhwo*,. *adl.El

*;1Ul D.'f'^6

ab,orrru^-1pSL*

)u*
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File No. W-4/9/2023-WTL 
Ministry of Environment, Forest & Climate Change 

Government of India 
(Wetlands Division)  

Indira Paryavaran Bhawan 
Jor Bagh Road 

New Delhi-110003 
 

Date: 12.07.2024  
To 

Mr. Apurba Ghosh,  
Advocate, Calcutta High Court 
C/o Partha Sarathi Samajdar, 
25/D, Baderaipur Road 
P.O. Jadavpur, Kolkata-700032 

  
Sub: Response of Ministry of Environment, Forest & Climate Change to the directions of the 

Hon’ble National Green Tribunal vide orders dated 11.03.2024 and 01.05.2024 in Original 
Application No. 88 of 2023 in the matter of Wildlife Society of Orissa vs. State of Odisha 
& Ors. 

  
Sir, 
         The instant matter pertains to Tampara lake- a Ramsar site of International Importance in 
Odisha, wherein the allegation has been made for construction of permanent structure within no 
development zone accounting for non-compliance to the Wetland (Conservation & Management) 
Rules. The Hon’ble Tribunal vide orders dated 11.03.2024 and 01.05.2024 passed in OA No. 
88/2023 in the matter of Wildlife Society of Orissa vs. State of Odisha & Ors., directed the Ministry 
of Environment, Forest & Climate Change to file a Para-wise reply with the action taken report. 
 
2.       It is to inform you that the Proposal for development of tourism infrastructure at Tampara 
Lake was granted approval by the Ministry of Tourism under Swadesh Darshan (Central Scheme) 
of Government of India vide Sanction Order No. 5-02/2016-SD dated 19.09.2016 for Rupees 76.49 
Crores. 
 
3.           The Orissa State Wetlands Authority recommended the aforementioned proposal for 
development of tourism in its 3rd meeting held on 09.02.2024 for approval of MoEF&CC under 
proviso Rule 4(2) of the Wetlands (Conservation and Management) Rules 2017.  
 
4.         The Tampara Lake was designated as Wetland, a Ramsar Site of International Importance 
by the Ramsar Convention on 12.10.2021 vide site no. 2489 and the construction of permanent 
nature has started in 2022 within no development zone of Tampara Lake wetland.  
 
5.        The MoEF&CC has received the modified DPR of coastal circuit in Odisha under Swadesh 
Dharshan scheme covering Gopalpur, Tampara, Barkul and Satapada on 07.03.2024 (Copy 
enclosed). After examination of the DPR, it is decided to place the proposal before National Wetlands 
Committee (NWC) for their inputs under proviso 4(2) of Wetlands (Conservation and Management) 
Rules. 2017.  
 
6.          In this regard, it is therefore, requested to seek at least twelve weeks’ time to submit the 
action taken report after due process. 
 

  
(Dr. Ramesh Motipalli) 

Scientist ‘F’ 
Tel. 011-20819338 

Email: ramesh.motipalli@nic.in 
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Item No.05         Court No.1 
 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
EASTERN ZONE BENCH, KOLKATA 

(THROUGH PHYSICAL HEARING WITH HYBRID MODE) 
 

Original Application No.88/2023/EZ 
 

Wildlife Society of Orissa      Applicant(s) 
Versus 

State of Odisha & Ors.       Respondent(s) 
 
Date of hearing: 16.07.2024 
 

CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER 
   HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER 
 
 For Applicant(s) : Mr. Sankar Prasad Pani, Adv. a/w 
      Mr. Ashutosh Padhy, Adv. (in Virtual Mode) 
  
 For Respondent(s) : Mr. Shakti Prasad Panda, AGA for R-1 to 6 & 8  

  (in Virtual Mode), 
  Mr. Apurba Ghosh, Adv. for R-9 & 10 (in Virtual Mode), 
  Mr. Tarun Patnaik, ASC for R-12 (in Virtual Mode), 
  Mr. Ashok Prasad, Adv. for R-13, 
  Mr. Sibojyoti Chakraborty, Adv. for R-14 (in Virtual Mode) 
 

 ORDER 
 

1. Mr. Sankar Prasad Pani, learned Counsel assisted by Mr. Ashutosh 

Padhy, learned Counsel is present (in Virtual Mode) on behalf of the 

Applicant. 

2. Supplementary affidavit dated 25.09.2023 filed by the Applicant is 

taken on record on 26.09.2023. Along with this affidavit, 

photographs have been filed showing concrete structures and 

constructions made within the Tampara Lake as alleged by the 

Applicant. Photographs speak for itself. 

3. The affidavit of the Collector and District Magistrate, Ganjam dated 

25.09.2023 which was taken on record on 26.09.2023 states that 

further construction works have been stopped. It is also stated that 

the Collector and District Magistrate, Ganjam had constituted a 

Committee and its members had visited the site on 22.09.2023 and 
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the Committee Members opined that a detailed analysis on 

conservation/integrated management plan of Tampara Lake for 

maintaining its water quality and ecology is required. 

4. Question is why have the constructions not been removed. It is 

quite beside the point that steps have been taken or contemplated 

by the Committee Members on conservation/integrated 

management plan of Tampara Lake but the massive concrete 

structures that are shown in and evidenced from the photographs 

filed by the Applicant, cannot be permitted to exist inside the 

Tampara Lake waters and its conservation area. 

5. We, therefore, direct the Collector and District Magistrate, Ganjam 

to file his personal affidavit within four weeks showing what action 

has been taken for removal of the concrete structures standing 

inside the Tampara Lake waters and its conservation area. 

6. Mr. Apurba Ghosh, learned Counsel appearing (in Virtual Mode) on 

behalf of the Respondent Nos.9 and 10, Ministry of Environment, 

Forests and Climate Change (MoEF&CC) has placed before us a 

letter addressed by the Scientist – ‘F’ dated 12.07.2024 to the 

Counsel stating therein that the Proposal for development of 

tourism infrastructure at Tampara lake has been granted 

approval by the Ministry of Tourism under Swadesh Darshan 

(Central Scheme) of Government of India vide Sanction Order dated 

19.09.2016. 

7. It is also mentioned in the letter that a modified D.P.R. (Detailed 

Project Report) of Coastal Circuit in Odisha under Swadesh 

Darshan scheme covering Gopalpur, Tampara, Barkul and 

Satapada has been received by the MoEF&CC and the same is 

being placed before the National Wetland Committee for their 
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inputs under proviso to Rule 4(2) of Wetlands (Conservation and 

Management) Rules, 2017. By this letter, Mr. Apurba Ghosh, 

leaned Counsel has been instructed to seek at least 12 weeks time 

from this Tribunal. 

8. Time as prayed, is therefore granted. 

9. In the meantime, the Collector and District Magistrate, Ganjam is 

directed to file affidavit by 02.09.2024. 

10. List on 02.09.2024. 

 
 

..................................... 
B. Amit Sthalekar, JM 

 
 
 
 

….......................................... 
Dr. Arun Kumar Verma, EM 

July 16, 2024, 
Original Application No.88/2023/EZ 
SKB 
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Item No.07         Court No.1 
 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
EASTERN ZONE BENCH, KOLKATA 

(THROUGH PHYSICAL HEARING WITH HYBRID MODE) 

 
Original Application No.88/2023/EZ 

 

Wildlife Society of Orissa      Applicant(s) 
Versus 

State of Odisha & Ors.       Respondent(s) 
 

Date of hearing: 02.09.2024 
 

CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER 
   HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER 
 

 For Applicant(s) : Mr. Sankar Prasad Pani, Advocate a/w  

      Mr. Ashutosh Padhy, Advocate (in Virtual Mode)  
  

 For Respondent(s) : Mr. Shakti Prasad Panda, AGA for R-1-6 & 8,  
  State Respondents (in Virtual Mode), 
  Mr. Apurba Ghosh, Advocate for R-9&10, 

  Mr. Tarun Patnaik, ASC for R-12 (in Virtual Mode), 
  Mr. Ashok Prasad, Advocate for R-13 (in Virtual Mode), 
  Mr. Sibojyoti Chakraborty, Advocate for R-14 

 
 ORDER 
 

1. Mr. Sankar Prasad Pani, learned Counsel assisted by Mr. Ashutosh 

Padhy, learned Counsel is present (in Virtual Mode) for the 

Applicant. 

2. Affidavit dated 30.08.2024 has been filed by the Respondent No.5, 

District Collector, Ganjam; the same is taken on record. Para 7 of 

this affidavit reads as under: 

7.  That as intimated by the Special Secretary, Tourism Deptt., 

Govt. of Odisha, (1) the Tampara Lake project is funded under 

Central Swadesh Darshan scheme with the approval of Ministry of 

Tourism in 2016. (2) The State Wetland Authority recommended 

the proposal to the Ministry of Environment, Forest and Climate 

Change (MOEF&CC) for approval of the Tampara Wetland site 

under the provision to Rule 4(2) of the Wetland (Conservation & 

Management) Rule, 2017. This proposal is currently under active 
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consideration before the National Wetland Authority. (3) It would 

not be fair and just to demolish the structure made bona fide by 

the Government in Public interest and additionally, the 

Government may suffer irreparable and irretrievable losses which 

may not be rectifiable at a later stage. (4) That the alleged 

structure in question is a stilt structure with a pro environment 

design, allowing the free flow of lake water and causing a very 

minimal or no damage to the flora and fauna of Tampara lake. 

3. We direct the Ministry of Environment, Forest and Climate Change 

(MOEF&CC) to file its counter-affidavit in response to the 

averments of Para 7 of the affidavit of the District Collector, 

Ganjam. Let the affidavit be filed within four weeks. 

4. Mr. Sankar Prasad Pani, learned Counsel for the Applicant may 

also file his rejoinder response, if any, within four weeks.  

5. Mr. Tarun Patnaik, learned Additional Standing Counsel appearing 

(in Virtual Mode) on behalf of the Respondent No.12, Odisha 

Tourism Development Corporation, Panthanivas Bhubaneswar, 

prays for and is granted four weeks time for filing counter-affidavit. 

6. List on 21.10.2024. 

..................................... 

B. Amit Sthalekar, JM 
 

 
 
 

….......................................... 
Dr. Arun Kumar Verma, EM 

September 02, 2024, 
Original Application No.88/2023/EZ 
OM 
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Minutes of the meeting held regarding the proposal for development of tourism 
Infrastructure at Tampara Lake, Ganjam, Odisha by Department of Tourism, 
Gov’t. of Odisha on 12th September, 2024. 
 
                   A virtual meeting was held on 12th September, 2024 under the chairmanship of 
Additional Secretary, MoEF&CC, with the representatives from Ministry of Tourism, 
Government of India, Integrated Regional Office, MoEF&CC, Bhubaneshwar, Department of 
Tourism, Government of Odisha, Department of Environment, Forest & Climate Change, 
Government of Odisha,  State Wetlands Authority, Odisha (SWAO), District Magistrate & 
Collector, District Ganjam, Divisional Forest Officer, Brahmapur Forest Division and Wetlands 
International South Asia (WISA) for consideration of proposal for Eco-tourism Development in 
Tampara Lake (a Ramsar site in Odisha) by Department of Tourism, Govt. of Odisha 
recommended by the SWAO vide letter dated 07.03.2024 for post facto approval under Rule 
4 of the Wetlands (Conservation & Management) Rules, 2017. The list of participants is 
annexed as Annexure-1. 
 
         The chair welcomed the participants followed by presentation made by Scientist 'F' 
(Wetlands Division), MoEF&CC apprising the participants about the matter pending before the 
Hon’ble National Green Tribunal, Eastern Bench, at Kolkata, i.e., O.A. No. 88/2023, titled as 
Wildlife Society of Orissa vs. State of Odisha & Ors. The issue that arose in the aforesaid 
matter is that permanent construction has been done within no development zone at Tampara 
Lake, accounting for violation/non-compliance of the applicable Wetlands (Conservation & 
Management) Rules, 2017. Further, the details of designation of Tampara Lake as Ramsar 
Site and eco-tourism development plan recommended by the SWAO were presented. The 
following queries were also raised: 
 

• Approvals/permissions granted and yet to be granted. 
• Justification for not taking prior approval from MoEF&CC and other statutory activities. 
• Construction activities undertaken and yet to be undertaken. 
• Total project cost and Expenditure incurred till date on various activities. 

 
           Subsequently, Director, Department of Tourism, Government of Odisha has made a 
presentation on the proposal. It was inter-alia, apprised that the project in question has been 
granted approval by Ministry of Tourism under ‘Swadesh Darshan’ (central scheme) of 
Government of India vide sanction order dated 19.09.2016 to enhance the tourism experience 
of the area and ensure longer stay for tourists. It is a convergence project between the Odisha 
State Tourism Department and the Ministry of Tourism. The total project cost is Rs. 33.43 
Crores, which includes the construction of eco-cottages, tourist reception centre, jetty, etc. The 
development work has been taken up in two phases, i.e., Phase 1; Tampara lake front 
development and Phase 2; Development of Eco-Cottages. It has been informed that the NGT 
matter (OA No. 88/2023) is against Phase-2, i.e., Development of Eco-Cottages. The queries 
raised by the ministry were also addressed. 
 
a.  Approvals/permissions granted and yet to be granted with justification: 

 

Details Dates 

Project approved by Ministry of Tourism under Swadesh Darshan. 19.09.2016 

Project entrusted with M/s EPIL 02.02.2022 

Execution initiated at site by M/s EPIL  April, 2022 

O.A. No. 88/2023 filed by Wildlife Society of Orissa  
(Construction work at site stopped) 

02.08.2023 

Forest Diversion application generated online-
FP/OR/OTHERS/450739/2023 
(Total area-4.119 Acre, Forest Land-0.697 Acre) 

30.10.2023 
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Letter sent to State Wetland Authority seeking permission for 
development (Since structures apart from jetty are lying within 50 m 
from the water edge) 

17.11.2023 

 
• It was informed that the Forest Clearance is under process and will be granted within  

three months. 
• Permission for construction under Rule 4 of the Wetlands (Conservation & 

management) Rules, 2017 is required, therefore, the Department of Tourism, Govt. of 
Odisha has requested the SWAO to recommend the Eco-Tourism development 
proposal for post-facto approval from the Ministry of Environment, Forest & Climate 
Change (MoEF&CC) as the project is conceived keeping in mind the principles of 
‘wise-use’ of wetlands under Rule 4 of the aforementioned Wetlands Rules, 2017. 
 

b. Construction activities undertaken and yet to be undertaken: 
 
• Deluxe cottages-10 

✓ 4 Cottages-RCC and brick work. 
✓ 6 Cottages-RCC work and brick work yet to be completed. 
✓ Finishing work yet to be undertaken 

 
• Premium Cottages-10 

✓ 6 Cottages-RCC work completed 
✓ 4 Cottages- Plinth work completed 
✓ Finishing work yet to be undertake 

 
• Villa Cottages 

✓ Foundation work complete 
✓ Finishing work yet to be undertake 

 
• Tourist Reception Centre 

✓ RCC and Brick work completed 
✓ Finishing work yet to be undertake 

 
• Other Components 

✓ Staff accommodation RCC and Brick work completed 
✓ Landscaping, illumination, and Jetty work yet to be undertaken 

 
c. Expenditure incurred till date:  

 

S.No. Details Amount in INR Cr. 

1. Total Cost of Project 22.92 

2. Expenditure done till date 17.16 (75%) 

3. Balance 5.76 (25%) 

              
           Further, during the discussion, DFO, Brahmapur informed that the forest land involved 
in the project is 0.697 Ha wherein, permanent structures have been constructed, which is a 
violation of the Forest Conservation Act.  
 
           In view of the above, the following decisions were made: 
 

1. DFO, Brahmapur shall submit a detailed note on the construction activities undertaken 
on the forest land, status of the post facto FC clearance and the requisite procedure 
for such violation/post facto cases. 
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2. As sought by the Joint Committee constituted by Hon'ble NGT in its report dated 
22.09.2023, an Integrated Management Plan and proposed comprehensive 
Environment Management Plan shall be prepared by a third party/independent agency 
and submitted to DC Ganjam, who shall place it before the said Joint Committee for its 
recommendations.  

3. Ministry of Tourism to provide details highlighting the components of the project 
sanctioned by them. 

4. Department of Tourism, Government of Odisha shall submit details of various 
components of the project vis-a-vis those sanctioned by Ministry of Tourism, those 
sanctioned in other schemes along with their sanctioned budget, the expenditure 
incurred and latest photographs of all the construction works undertaken.  

5. D.C Ganjam shall submit the justification for issuing the show-cause notice dated 
23.09.2023 to the Addl. General Manager, M/s Engineering Projects India (Ltd.) along 
with its current status.  

 
 
The meeting ended with thanks to all the participants. 
 

***** 
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Annexure-1 
  

LIST OF PARTICIPANTS 
 
 

S.No. Name Designation Organization 

1. Dr. Amandeep Garg Additional Secretary MoEF&CC, GoI 

2. Dr. Ramesh Motipalli Scientist ‘F’ MoEF&CC (Wetlands Division) 

3. Mr. Pankaj Verma Scientist ‘E’ MoEF&CC (Wetlands Division) 

4. Dr. BD Shangningam Anal Scientist ‘B’ MoEF&CC (Wetlands Division) 

5. Mr. Chandan Singh  Consultant MoEF&CC (Wetlands Division) 

6. Ms. Gauri Vashist Legal Associate MoEF&CC (Wetlands Division) 

7. Mr. Manish Gupta Software Developer MoEF&CC (Wetlands Division-
NCSCM)  

8. Dr. Timir Haran Mahato Scientist ‘E’ IRO, MoEF&CC, 
Bhubaneshwar 

9. Mr. Ajeet Tyagi Additional Director  Ministry of Tourism, GOI 

10. Mr. Samarth Verma Director Department of Tourism, 
Government of Odisha 

11. Mr. Ananta Vijaya Patnaik Special Secretary FE&CC Dept., Government of 
Odisha 

12. Dr. Anand Sasmal  Senior Scientist FE&CC Dept., Government of 
Odisha 

13. Mr. Sunny Khokhar Divisional Forest 
Officer, 
Brahmapur Forest 
Division 

FE&CC Dept., Government of 
Odisha 

14. Mr. Dibya Jyoti Parida Collector & District 
Magistrate, Ganjam 

Govt. of Odisha 

15. Ms. Suchita Awasthi National Project 
Coordinator 

Wetlands International South 
Asia 

16. Ms. Bhuyashee Rajkumari Programme Associate Wetlands International South 
Asia 

17. Mr. Suddhabrata Chakraborty Junior Forestry and 
Biodiversity Advisor 

GIZ India 
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